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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 687 /2023
IN THE MATTER OF: -

“INRE: AIR QUALITY INDEX IN VARIOUS CITIES”

RESPONSE ON BEHALF OF STATE OF HIMACHAL PRADESH IN
COMPLIANCE OF ORDERS DATED 19.02.2024 and 3.5.2024 PASSED IN
THE ABOVE CAPTIONED MATTER

MAY IEPLEASE YOUR LORDSHIPS:-

1. \T%at the present case has been registered in suo-moto exercise of powers
_on the basis of the Air Quality Bulletins of CPCB posted on their website
—-in respect of Air Quality Index (AQI) for different cities from 20.10.2023

) Fo 01.11.2023. The said reports show that there are various cities where
the air quality index has dipped to “very poor” or even to “severe” stage,

wherein among the list of cities is Baddi from the State of Himachal

Pradesh with alleged poor air quality.

2. That the matfer came up for hearing on 19.02.2024 wherein following

a e - e oty
{:@amw.%ﬂf S egnand  vid)

o4 wiechions have been passed by this Hon’ble Tribunal:

RS =

pACAPAR e
“_...All the cities (53) should disclose contribution by each polluting

source in terms of identified pollutant (PMI10/PM2.5) as per source

apportionment and progressive reduction on account of measures

taken.......... 7.
i
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That the matter was again listed on 03-5-2024 wherein Hon’ble Tribunal
passed the following directions:-

“ o We also direct that States of Gujarat, Himachal Pradesh, Bihar and
Maharashtra to file theil: response in compliance of order dated

19.02.2024......".

That in compliance to the aforementioned directions it is submitted that
the work of carrying out Source Apportionment Study was awarded to IIT
Kanpur on dated 4.06.2019 for Non-attainment Town Baddi. IIT Kanpur
submitted and presented their. final report dated 20.07.2023 to the
answering Respondent State.

As per the Source Apportionment study of Non-Attainment Town Baddi,
based on the PMF (Positive Matrix Factorization; USEPA’s PMF5.0)
modeling results and their critical analyses, the following inferences and
insights are draw%‘n to establish quantified source-receptor impacts and to
pave the path fg)r the preparation of an action plan. The important

inferences are:

«  The relative’sources contributions of PM 10 and PM 2.5 in ambient
air quality a;‘e generally the same. The sources (% contribution given
in parenthesis for PM 10 — PM 2.5 to the ambient air levels) include
secondary inorganic aerosol (SIA) (13-14%), industrial and

- combustion (21 —22%), soil and road dust (24 —17%), MSW burning

(8 — 8%)), vehicles (12 — 15%), and biomass burning (14 —17%).

»  The most consistent sources of PM 10 and PM 2.5 are vehicles, soil
and road dust and industrial emissions. On average, the other sourees

may contribute more (or less), but their contributions vary from day
i

\iduy
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to day. The most variable source was MSW burning, followed by

SIA. Biomass burning was_censistent in PM 2.5, but it was not true

for PM10.

. Soil and road dust contribute 24% in PMI10 and 17% in PM2.5,
showing high variability in the city, which indicates that the road
condition in the city is not up to the mark. It indicates that most parts

of roads and kerb-sides were poorly maintained.

5. That the Air Quality Monitoring Committee (AQMC) was also notified
on 17.11.2018 by Government of HP comprising of Director,
Environment, Director, Transport, Director, Industries, Director, Urban
Development, Director, Agriculture and Member Secretary, State
Pollution Control Board and this committee was to function under
overall supervision and coordinationn of Principal Secretary,
Environment and further supervised by Chief Secretary. Further the
City Level Implementation Committee for all towns were also notified
with Deputy Commissioner/ District Magistrate, as Chairman on 7-3-
2019. A true copy of the notification dated 17.11.2018 is annexed

- herewith as Annexure-A. A true copy of the notification dated

7-3-2019 1s annexed herewith as Annexure-B

6. That the AQMC conducted three meetings and the Action Plans for all
above towns were prepared and submitted to the CPCB by the State
Government on 31.12.2018. The action plan for control of air pollution
in Non-Attainment Town Baddi was approved by the CPCB on
12.2.2019 and further submitted to the Hon’ble NGT. A true copy of

Action Plan is annexed herewith as Annexure-C. A true copy of the

o —-:
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order dated 8-10-2018 passed by this Hon’ble Tribunal in OA No.

681/2018 is annexed herewith as Annexure-D.

7. Further, since FY 2021-22 Non-Attainment Town Baddi has received
National Clean Air Programme (NCAP) funds upto 3.12 crore out of
which about 2.6 crore has been utilized. Thus overall utilization of
funds is as about 82%. Out of the total funds regeived about 48% is
being utilized for the construction of p_ucca roads providing and laying
of Interlocking paver, repair and maintenance of roads etc. in order to

ez, . address the soil and road dust emission as highlighted in Source

R

i
¢

e gy
S8EFTAmpestionment'Study.

8. That due to the continuous efforts, implementation of action plans and
utilization of NCAP funds, the air quality of Baddi has increased

significantly
!
Progressive Reduction of PM10 taking 2017-18 as base ygare™

é_ > =
Sr. | Year: Annual data of Remarks @' [
No. , PM;p pg/m3 =
1 |2017-18 |168.26
2 (201819 |166.1
3 12019-20 |133.6
4 1202021 [121.7
5 1202122 [129
46 12022-23 142
7 202324 | 88.47 a742%
decrease from
FY 2017-18
Miy
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9.  That a detailed report dated 9-8-2024 received from the HP State
Pollution Control Board is annexed as Annexure-E which may be read as

part and parcel of response of the State Govt.

10. That the above mentioned report on behalf of State of HP may kindly be

taken on record.

Date: 12.08.2024
Place :Shimla \“_B——C
(Satpal Dhiman)
Additional Secretary (I;&,Y Seiriagh &CCH bay),

Divyanshu Kumar Srivastava (D/1383/2015)
48, Lawyers Chamber, Supreme Court of India
9711872319 Dksrivastaya0511@gmail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 687 /2023

IN THE MATTER OF:
“IN RE: AIR QUALITY INDEX IN VARIOUS CITIES”

AFFIDAVIT

I, Satpal Dhiman S/o Late Shri Nand Lal aged 53- years, at present working as
Additional Secretary (Env.Sci.Tech.&CC) to the Govt. of HP, do hereby

solemnly affirm and declare on oath as under : -

1. That the accompanying reply to the Original Application has been
drafted at my instance and under my instructions.

2. That the contents of reply paras 1-10 are true and correct to the best of
my knowledge derived from official record, no part of it is false and
nothing rnatel;lal has been concealed therefrom.

3. I further afﬁrnﬁm that the contents of this affidavit of mine are true and
correct to my knowledge and belief, no part of it is false and nothing,

\ia

e ——

ada, RERONENT
(Env Sclence & Technology,

material has been concealed therefrom.

Verified at Sh1mla on ik I day of August, 2024. %17 ofHP
» ATTESTED _ DEPONENT
' ~ Addl. S
Executive Megistrate Declared bLfore me on_lzgpay of (EﬂV Si?er?:t:e'y& Technology)

H.P. Sectt., Shimla 2024 on gath(Sglemnly Affixal.on) Governmentomp
by Shriéé%&(&mﬁa/ (2 4 ‘"002
: who is persondlly known fo the or Whgz ‘)(L ﬁ( “ ..
has been identified by Sh % C
who is personally known to me

Executive Magistrate
H.P. Sectt., Shimla
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Government of Himachal Pradesh
Departmcpt of Environment, Science & Technology

No. STE-E(3.)-22/201 3 ‘ Dated; Shimla-2, {7.11.2018

N . AL
’ . . "'NOTIFICATION

n comphance to the order passed by the Hon’ble National Green Tribunal,

Principal Bench at De{h on 08-!0-2018 in the matter of Original Application Ne. 681 of
2018, the GOVemor, Himachal Pradesh is pleased to constitute the Alr_Quality -

Monitoring Committee (AQMC) related to air pollution in non attamment cities which
do not meet the National Ambient Air Quality Standards. The Committee shall comprise

of the following officers:-

. 1. Director, Transport, HP Shimla

2. Director , Industries, HP Shimla

3. Director , Urban Development, HP Shimla

4. Member Secretary, State Pollution Control Board, Shimla (convener)
5. Director, Agriculture, HP Shimla

6. Director, Environment, Science & Technology, HP, Shimla

The Terms of reference of the Air Quality Monitoring Committee

I

The Air Quality Monitoring’ Committee (AQMC) shall prepare an action plan within
two months aimed at bringing the standards of air quality as per prescribed norms
within six months from date of finalization of the action plan of the seven non-

attainment cities of the HP State i.c. Baddi, Damtal, Kala Amb, Nalagarh, Poanta

o
—
.

P AT &
. iy

iﬁ . Sahib, Parwanoo and Sunder Nagar.

5. The Action Plan shall have the following components:-
The Action Plans may take into account the'Graded Response Action P\an (GRAP),
the Comprchensxve Action Plan (CAP) and the action plan prepared by CPCB as
well as all other relevant factors. The Action Plan shall be forwarded to the CPCB

by 31.12.2018.
! b) The Action P[an will mciude components like identification of source and its
é ap
dust pollution, construction activities, garbage burning, agncultural pollution

apportionment ' considering sectors like vehicular pollution, industrial pollution,

: including pollution caused by burning of crop residue, res\dennal and indoor
o i poliution etc. qug

\ _ ks
! [ section Oicsr CEive. 874

H.P Sectt Shimie-2
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¢) The 1ac:t;mn plan shall aiso consnder ‘measures for strengthening of Ambient Air
Quality (AAQ) momtormg and steps for public awareness including issuing of
advisory to public for pre»ventlon and contro} of air pollution and involvement of

schools, colleges and other g&ademnc msutunons and awareness programmes.
d) The Action Plan wifl. indicate steps to be taken fo check different sources of

pollution havmg speedy, definite and-specific.timelines for execution.
€) The Action Plan should be consistent with the 'c.arrying capacity assessment of the
non-attainment cities in terms of vehicular pollution, industrial emissions, and
population density, extent of construction and constn;ction activities etc. The
carrying capacity assessment shall also lay emphasis on agricultural and indoor
pollution in rural areas.

Depending upon assessed carrying capacity and source apportionment, the
authorities concerned may consider the need for regulating number of vehicles and
their parking and plying, population density, extent of construction and construction

- activities etc. Guidelines may accordingly be framed to regulate vehicles and
industries in non-attainment cities in terms of carrying capacity assessment and

source apportionment.

By order

‘ . (R.D. Dhiman)
Addl. Chief Secretary (Env. Sci., & Tech.) to the
Government of Himachal Pradesh |
Endsts. No. STE-E(3)-6/2016 Dated:Shimla-2 ;7.1 1.2018.
Copy forwarded to the following for information & necessary action:- {

1. The Director, Transport, HP Shimla. ;
9. The Director, Industries, HP Shimla. : .
3. The Director , Urban Development, HP Shimla.

4. The Member Secretary, Central Pollution Control i

Arjun Nager, Delhi-110032. Board Parivesh Bhawan, Bast ,
The Member Secretary, State Pollution Control Board, Shimla.
The Director, Agriculture, HP Shimla. )

7. The Dxrector Environment, HP Shimla. \i

p\(.n

E: aE" o Fe S 4
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NOTIFICATION

Department of Environment, Science & Technolo
gy

Avmexvre—B

—

Dated: Shimla-2, ©$.03.2019.

In compliance to the order passed by the Hon’ble National Green Tribunal
principal Bench at Delhi on 08-10-2018 in the matter of Original Application No. 681 of 2018

the Governor, Himachal Pradesh is pleased to constitute the committee (s) for the implementation

of action plan for the control of air pollution in the respective seven non-attdinment citites as per

details below:

1. Baddi- Non-Attainment City

‘ Sr. No. \ Composition of Committee

1 | Deputy Commissioner/District Magistrate, Solan Chairman
| 2 | Superintendent of Police, Baddi Member
| 3. | CEO, BBNDA, Baddi Member
L 4 \ Sub Divisional Magistrate, Nalagarh Member
L 3. ‘ Regional Transport Officer, Nalagarh Member
| 6 | Executive Engineer, HPPWD, Nalagarh Member
| 7. | Dy. Director, DIC Baddi Member
K | DFO, Forest Department, Nalagarh Member
K | Deputy Director, Deptt of Agriculture, Solan Member
|10 Executive Officer, Municipal Council, Baddi Member
11 Regional Officer, HP State Pollution Control Board, Member
L | Baddi Secretary
2. Nalagarh- Non-Attainment City
Composition of Committee ‘\
Connnwfssioner/District Magistrate, Solan Chairman \
Deput - T Baddi - i
Su erintendent of Po. ice, Baddi | Member B
CEQ, BBNDA, Baddi Member B
Sub Divisional Magistrate, Nalagarh Member N
1 Transport Officer, Nalagarh N i
i} Regional [ranspol’ Membey
E“‘é’:""rﬁecuf@n gineer, HPPWD, Nalagarh | Member '
__7___:@ Cc,re‘mry’ SW(.:A’ Nalagarh | Member
3 Dy. Director, DIC Baddi Memb
9' DFO, Forest Department, Nalagarh Member
' ty Director, Depit of Aoy o , moer
"%gp;ﬁ!—ive Officer I\/I ici wldn. Member
LIIES;‘“TO_FF; .Hpursnm val Council, Baddj m —]
1 12. egiona cer, State Pollution C . : ———— !
\ _\w ontrol Board, Member
\y NI | Secretary

Secliolt Giiice™ { =t &0/
I rrzﬂjpj\gm ?&szm o? Y




3. Parwanoo- Non-Attainment City

Sr. No. Composition of Committee

Deputy Commissioner/District Magistrate, Solan
Superintendent of Police, Baddi
Regional Transgort Officer, Solan

Executive Engineer, HPPWD, Kasulj

Member Secretarz, SWCA, Parwanoo

—

6. | DFO, Forest Department, Solan
;' DMD“'GCKJF, Deptt Of Agriculture, Solan Member
: Exeeutlve Officer, Municipal Council, Parwanoo | Member
J- IlzreSIdent/Secr etary (Nominee) Indl. Association Member
arwanoo
10. Regional Officer, HP State Pollution Control Board, Member
Parwanoo Secretary
4. Paonta Sahib- Non-Attainment City
Sr.No. | Composition of Committee
1. Deputy Commissioner/District Magistrate, Sirmour Chairman
2. Superintendent of Police, Sirmour Member
3. Regional Transport Officer, Sirmour Member
4. Executive Engineer, HPPWD, Nahan _ Member
"5 Member Secretary, SWCA, Poanta Sehlb Member
6 DFO, Forest Department, Poanta Sahib Member
7' Deputy Director, Deptt of Agriculture, Sirmour . Member
8‘ Executive Officer, Municipal Council, Poanta Sahib Member
9. Regional Officer, HP State Pollution Control Board, Member
| . Poanta Sahib Secretary
5. Kala Amb - Non-Attainment City N
Sr. No. | Composition of Committee
Deput Commissioner/District Magistrate, Sirmour Chairman
uty O e —— .
Superintendent of Police, Sirmour Member
upet e ————

1

3 fi Sirmour

3 Regional Transport Officer, ‘

4‘ Executive Engineer, HPPWD, Nahan

5. General Manager, DIC Nahan

|6 DFO, Forest Department, N,ah:an ;

L 7. | De Ll’l . Director, Deptt of Agriculture, Sirmour

H"‘"’" Member Secretary, SADA, District Sirmour |
'\T”_ BDO, Development BlockNah'an‘,’Di‘strict Sirmour

10. | Regional Officer, HP State Pollunow Board.
Poanta Sahib :

| Member
S
. | Member

Member |
Member
Member

Member
Member
Member

..| Secretary

1628
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6. Damtal -Non-Attainment City

I Sr. No.

Composition of Committee

e et . st et .

L. Deputy Commissioner/District Magistrate, Kangra Chairman
T 2. Superintendent of Police, Kangra Member
: 3. Reg_,iOn.al Transport Officer, Kangra Me,i G&M;_,..._
} 4_ Executive Engineer, HPPW D, Fatehpur, Kangra Member N
d General Manager, DIC Kangra Member
6. DFO. Nurpur, Kangra Member
‘ 7. Deputy Director, Deptt of Agriculture. Kangra Member )
, 8. BDO. Development Block. Indora, District Kangra Member }
i 9. Regional Officer, HP State Pollution Control Board, Member ;
! Dharamshala | Secretary
7. Sundernagar -Non-Attainment City
' Sr.No. | Composition of Committee
1. Deputy Commissioner/District Magistrate, Mandi Chairman |
2. Superintendent of Police, Mandi Member o
3. Regional Transport Officer, Mandi Member
. 4. Ex;cutive Engineer, HPPWD, Sundernagar Member
i 5 Conservator of Forest, Mandi ' Member
6. Deputy Director, Deptt of Agriculture, Mandi l\_/lf':m'ber.
7. Executive Officer, Municipal Cou.ncn, Sundelrréagaii mL:EEtI S
L8 Regional Officer, HP State Po.l‘lutlo‘n Control Board, | scz-re[al-y
! Bilaspur ,

-

B

The terms of referencia of the monitoring committee shall be as under:

The Committees shall be responsible for the implementation of action plan
e Co :

approved by the Central Pollution Cont

iti it ‘eSS - ir Qualit
Cities and shall submit its progress report to Air Quality

basis,

S&“ﬁon%éael\;ﬁﬁ?—\fu—é&f J
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Government of Himachal py

rol Board within limits of their respective non-attainment

Monitoring Committee on monthly

&fi
(R.D. Dhiman)
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Jindsts. No. STE-E(3)-22/201 8-loose Dated:Shimla-2

' 07703. 2019,
J Copy ervvarded to the. following for information & necessary action:-
{ 1. The Deputy Commissioners, district Solan, Sir Mandi, & Kangr
12, The Superintendents of Pol; istri Simour, Mandi, & Kangra.
} 2 IheSuperir of Police, district Solan, Baddi, Sirmour, Mandi, & Kangra.
§ 3. ThePr. Chief Conservator of Forest, H.p Shimla-171001.
; 4. The Dircctor, Rural Development, HP Shimla.
; 5. The Director, Urban Development, HP Shimla.
6. The Director, Deptt. of Industries, HP Shimla
7. The Director, Environment, Science & Technology, HP Shimla.
\g)he Engineer-in-Chief, PWD, Shimla-171001.
7 The Member Secretary, H.P Pollution Control Board, Shimla-171009.
10. The Member Secretary, CPCB, New Delhi-110032.
{1. TheRegional Director, CPCB, Zonal Office (North) Lucknow.
12. Copy to nominee of the Member of concerned Committee.
13. Guard file.
\).l."hﬁ// ot
(Satpal ﬁhimaa e

Joint Secretary (Env. Sci., & Tech.) to the
Government of Himachal Pradesh.

W _
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| Action Plan

in compliance to directions of
Hon’ble NGT passed in
OA No. 681/2018
on dated 08-10-2018

for

Control of Air Pollution in
Non-attainment cities of

Himachal Pradesh

* December 22, 2018
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1. Introduction:
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That the Hon’ble National Green Tribunal (NGT) in its order dated 08-10-2018
passed in OA No 681/2018 observed that 102 cities in the country have been identified as “Non-
attainment cities’ out of which 7 cities falls in the State of Himachal Pradesh namely Baddi,
Nalagarh, Parwanoo, Paonta Sahib, Kala Amb, Damtal and Sunder Nagar, which does not meet the
National Ambient Air Quality Standards (NAAQS). The Hon’ble NGT also constituted the
following Air Quality Monitoring Committee (AQMC) to prepare the appropriate action plans
within two months aimed at bringing the standards of air quality within the prescribed norms
within six months from the date of finalization of the action plan:

1. Director, Environment
Director, Transport
Director, Industry =
Director, Urban Development

Director, Agriculture

A A

Member Secretary, HP State Pollution Control Board

The committee may be called as Air Quality Monitoring Committee (AQMC) and
will function under the overall supervision and coordination of Principal Secretary, Environment
of concerned State. This Committee will be further supervised by the Chief Secretary by ensuring

the intra-sectoral co-ordination.

In compliance to the Hon’ble NGT’s order and with the objectives to prepare an
action plan aimed at bringing the standard of air quality of seven non-attainment cities with in
prescribed norms, the State bovernment has notified the Air Quality Morfitoring Committee vide
Notification no STE-E (3)-22/2018 dated 17-11-2018 (Copy enclosed at Annexure I, Page No
48). ‘

After the noti’ﬁcation, the Air quality Monitoring Committee (AQMC) held its three
meetings on 29-11-2018, 07-12-2018 and 22-12-2018 respectively (Copy of minutes are enclosed
at Annexure II, I1, IV, Page No 49-55). After detailed deliberations, the AQMC has finalized the

action plan of 7 non- attamment cities in the State of Himachal Pradesh.

AtderAesd
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2. Objectives:

For the compliance of Hon’ble National Green Tribunal Order passed in OA
No 681/2018, the Air Quality Monitoring Committee has the following objectives:

To prepare appropriate action plans within two months aimed at bringing the standards of
air quality within the prescribed norms within six months from date of finalization of the
action plans and will be forward;:d to the CPCB by 31.12.2018.

» The Action Plans will also take into account the GRAP, the CAP and the action plan
prepared by CPCB as well as all other relevant factors.

e The Action Plan will include components like identification of source and its
apportionment considering sectors like vehicular pollution, industrial pollution, dust
pollution, construction activities, garbage burning, agricultural pollution including
pollution caused by burning of crop residue, residential and indoor pollution etc.

e The action plan shall also consider measures for strengthening of Ambient Air Quality
(AAQ) monitoring and steps for public awareness including issuing of advisory to public
for prevention and control of air pollution and involvement of schools, colleges and other
academic institutions and awareness programmes.

e The Action Plan will indicate steps to be taken to check different sources of poliution

having speedy, definite and specific time lines for execution.
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3. Action Plan for control of air pollution in 7*N_on-,attainment Cities:

Out of 102 non-attainment cities in the country, 7 non-attainment cities falls in the
State of Himachal Pradesh, which do not meet the National Ambient Air Quality Standards
(NAAQS) for the particulate matter (PM10). HP State Pollution Control Board is monitoring the
ambient air quality through manual operated NAMP Stations at 25 locations in the State including
the locations specified under non-attainment category. Presently the State Board is monitoring the
parameters viz. SO, NOy, PM10, PM 2.5, Ozone and Ammonia at five non-attainment cities. The
seven cities of Himachal Pradesh falls under the ‘ category of non-attainment due to the
concentration of Particulate Matter (PM10). The Non-attainment cities of Himachal Pradesh

shown in Figure-I and last eight years results of these cities are shown below in Table-I and
Figure-I1.

w

Figure-I Non-attainment cities shown in the map of Himachal Pradesh
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Table-1
Annual Average values of PM 10 in pg/m?3 from 2011-12 to 2017-18

i:) Name of Station 2010-11 ign- iglz- 32213- ?tsm- ?215- ?216- fgw-
1 Sector 4 Parwanoo 69.5 67.8 59.3 57 56.8 578 64.6 61.5
2 Sector I Parwanoo 103.8 101.8 |88 78 69 67.2 74.5 68.3
Average 87 85 74 68 63 63 70 |65

3 DIC Baddi 105.5 98.3 107.1 119 118.5 154.4 154.6 192.4
4 AHC Barotiwala 106.7 92.6 99.3 109 102.7 108.3 101 142.8
5 | HBBaddi 1054 [1096 |101.8 |12¢4 |722 |1033 |1197 | 1696
Average 106 to¢ 103 117 98 122 128 168

6 MC Nalagarh 89.5 92.8 95.4 113 99.3 104.1 109.8 145
Average 90 93 95 113 99 104 110 145

7 RO Damtal 58.7 63.9 712 62 66.4 77 97.3 57.3
8 RGMandir, Damtal 74.2 91.1 117.2 110 1455 106.5 72.1 53.6
Average 66 78 94 86 106 92 85 55

9 Paonta Sahib 109.1 116.6 113.8 96 100.8 90.7 79.6 775
10 Gondpur 163.7 155.6 1674 141 141.6 160.1 1364 92.5
Average 136 136 (11 |19 |12z 125 |18 | ss
1 Kala Amb 224.1 243.8 159.2 148 1413 139.4 161.6 151.8
12 Trilokpur 100.5 95.6 94.6 78 79.6 78.5 90.2 83.9
Average 162 170 127 3 1o 109 126 118
13 OB Sunder Nagar - 71.3 793 71 79.5 717 732 72.5
14 MC Sunder Nagar -- 105.6 98.7 90 93.9 94.8 896 85.2
Average - 88 89 81 87 86 81 79

)
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Figure-I1

Graphical representation of PM 10 concentrationin
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The Air Quality Monitoring Committee has finalised the action plan for 7 Non-attainment
cities of Himachal Pradesh in consultation with respective Regional Officers of HP State Pollution
Control Board and an Exterhal Expert from It Kanpur. For accepting suggestions/complaints
from the public regarding 0ontro] of air pollution in non-attainment cities, a suggesuon tab has
been developed by the State Board along with consultation with Direction IT. It has been agreed

jointly that the action plan as prepared by the AQMC would be sent to Central Pollution Control
Board for their further review.
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3.1 Baddi -Non-Attainment Cities:
3.1.1 Introduction:

Baddi, Barotiwala, an industrial belt of district Solan in Himachal Pradesh
has carved out a name for itself not only in the State of Himachal Pradesh but in
North India as Asia’s largest pharmaceutical manufacturing hub. It is one of the
important growth centres of the economy of Himachal Pradesh having one major
urban settlement, Baddi Municipal Council.

Baddi, Barotiwala and Nalagarh are the leading industrial areas with an estimated
presence of approximately 2150 industrial units. The area as such has grown erratically
with many industries coming up in a short span with associated anthropogenic activities,

new human settlements and their environmental repercussions.

3.1.2 Ambient Air Quality Status Baddi - Non-attainment city:

Ambient air quality is being monitored at 3 locations namely DIC Baddi, AHC
Barotiwala and Housing Board Baddi under National Ambient Air Quality Monitoring
Program. The annual average values of SO: and NOx at all the NAMP stations were
observed well below the permissible limit. The annual average values of RSPM (PM10) at
all the three stations were observed above the permissible limit. The trends of annual

average of RSPM (PM10) for the last 8 years are shown below:

" Annual Average values of PM 10 in Baddi
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3.1.3 Action Plan for Baddi - Non-attainment city:

Sr. | Source Action Point Tmplementa | Target Date Agencies F inm.xcia.l
No. | Group tion period | from the date Responsible Imph?an
(short/mid | of approval on )(1}'
long-terms any) In
ong ) Lakhs
1. | Vehicles | Restriction on plying The matter will
and phasing out of 15 . em 4, | Lransport Nil
. MidTerm |be taken with) o000
years old commercial MoRTH., GOI p
diese] driven vehicles. i
Regular checking of 5
Vehicular  emission January 2019 & Transport
and issue of Pollution Sggg;igﬁf continuea.? . Depa 5:; ent 10.0
under Control regular activity
Certificate (PUC)
Good traffic Local
management including | gy Term January 2019 Administration/ |  Nil
redirection of traffic Traffic Police
movement.
Ban on registration of |
Diesel driven suto| MidTerm | April2019 Lransport Nil
rickshaw/Tempa P
Promotion and Transport
Operationalization of [ Mid Term | April 2019 p Nil
X Department
E-rickshaw. :
g e . . Short Term | January 2019 & | Transport
?donntormg on vehicle & continuous | continue as Department/Traf Nil
itness. - ]
. regular activity | fic Police
Launch extensive Transport
drive against polluting | Short Termé& iamtx% ry 2019 & Department/Dist .
vehicles for ensuring{ Continuous r:nu; ue ats . rict Nil
strict compliance. gular activity Administration
Launch Public
awareness campaign
for air  pollution January 2019& | State Transport
control, vehicle Sgg:(;; zzgf coniinue as Authority & Nil
maintenance, regular activity | Traffic Police
minimizing use of
personal vehicle, etc.
Prew';ent~ _parking of Short Term& Jam:.ar_‘,' 2019 & | Municipal
vehicies in the non- . continve as | Council & i
designed areas. Continuous 4 s . Nil
B reguiar activity | Traffic Police,
{ Check on fuel Sh '
adulteration and ort Term | January 2019 & | Department of
random monitoring of | . & contiruc as Food & Civil Nit
fuel quality data. ontinuous | regular activity | Supplies.
AL Al 7
~ -

ié@i‘:ﬁi@!;k@g’“’\cr‘ Moer B @??E‘
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R
Road . January 2019 & | NHAIL PWD &
Dust Regular cleaning of | Short Term& . ' e .
road dust, Continuous | SOPtnue as Mumcfpal Nil
regular activity | Council
Water spraying on Short Term& January 2019 & | NHAL PWD, &
new/kacha roads Continuous continue as Municipal Nil
through tankers regular activity | Council
. Public Works
Construction of pucca '
pavement along the Long Term June 2019 Dept.t'.& 707.03
roads Mumcfpal
Council
Tree plantation along PWD/Forest
the roads LongTerm | June 2019 Department 100
Development of green
belt in open areas, Forest
gardens, parks/ . Department and
community places, LongTerm | June 2019 HPSPCB 200
schools & housing (PAPA)
societies
Construc District
tion Covering of { Mid Term & . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
Council
: District
Transportation of s .
construction materials | Short Term | April 2019 & ?ig;ngsrttratlon,
like sand, soil, stone & continue as P Nil
. . . . . Department and
chips etc. in covered | Continuous | regular activity . .
stem Municipal
5Y Council
Restriction on storage ; Municipal
of Construction Shorfg‘Tenn j Coungil, PWD ,
. anuary 2019 Nil
materials along the Conti & Forest
ontinuous
road Department
Enforcement of
Construction and . ‘ ) Municipal .
Demoliion ~ Waste | “ndTerm | April2019 Council/ULBs Nil
Rules
Biomass Restriction on open Municgpa]
and . P Council,
burning of municipal | Short Term Aerical
garbage | o4 waste, Biomass, & January 2019 ng culture, Nil
burning plastic,  Agriculture | Continucus Fomculture,
Horticulture waste etc. arcl)crle}?DD(s i

DtterheS

§@cﬁon‘ E}Tﬁ. o £ 5

T
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, Immediate lifting of
solid wastes generated | Short Term Municipal .
and cleaning of & January 2019 Council Nil
municipal drains forits | Continuous
disposal '
. Transportation of
municipal solid | Short Term Municipal .
wasies,  construction & January 2019 Council Nil
materials and debris in | Continuous
covered systemt.
District
Launch extensive Administration,
drive against open| Short Term Agriculture .
buming of bio-mass, & January 2019 Deptt., Nil
crop residue, garbage, | Continuous Mumcgpa]
leaves, etc. Council, RD
and HPSPCB
Regular check and
control of burning of | Short Term HPSPCB &
municipal solid waste | & January 2019 Municipal 2.0
and display of { Continuous Council
| hoardings.
Ambient Air Quality
Monitoring of | Short Term _ .
Municipal Dumping & January 2019 HPSPCB Nil
sites and parks Continuous .
Action Plan O] o e _ April 2019 &
minimise the forest l\g;ig::;uf continue as gores:t t Nil
Fire regular activity epartmen
5. | Industrie | Identification of Air
s polluting  industries
and their regular
monitoring  including | Mid Term | April 2019 | HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
Ensuring  installation e
and operation of .air Shor:&'l‘enn ] ‘ .
pollution control Conti anuary 2019 HPSPCB Nil
devices in industries. ontinuous
Ensuring emission | Short Term .
standazds in industries. January 2019 HPSPCR Nil
Restriction on  using
un:authorlsed fuel in| Mid Term April 2019 HPSPCB Nil
boilers .
Conversion of Brick
Kiln to { Mid Term April 2019 .
Forced/Induced Draft P HPSPCB Nil
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Action against non-
complying  industrial | PO Term
units. & January 2019 | HPSPCB Nil
_ | Continuous
Disposal of Boiler ash |
& other non-hazardous Shor:?LTerm 4
wastes into the . J i
designated  dumping Continuous | ~2nU&y 2019 HPSPCB Nil
sites
s . . | Short Term
fugiive emission | " g " | January 2019 | HPSPCB Nil
Continuous
Traffic | Restriction on .
& movement of goods | Short Term | Municipal
Tr'fmspor vehicles in certain & January 2019 Council & Nil
tation areas during day time { Continuous Traffic Police
Manage | and peak hours
ment ‘;‘c‘,’;l‘l‘l’t’i’nt;’ check VISiblY | Short Term | January 2019.& | Transport .
through routine & continue as Department, Nil
> Continuous | regular activity | Traffic Police
checking
Action to check | Short Term | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring commercial
vehicles carrying Transport
husk, . sam'j, Short Term | January 2019 Department, Nil
construction  debris | Traffic Poli
raffic Police
etc. are properly
covered.
Strengthe | Installation of one
ningof | CAAQMS at Baddi
AA%M o he MoEF/CPCB | Long Term | August 2019 HPSPCB 150.0
monitori | financial Assistance
ng Up-gradation of
existing NAMP
Stations for
monitoring of 12| LongTerm | June2019 HPSPCB 50.0
arameters from the
MOoEF/CPCB
financial Assistance
Public [ssue of advisory to
;‘\swarene g;’g“cc;‘:t‘mf“"‘;‘;."";‘; Short Term | January2019 | HPSPCB 2.0
pollution
Involvement of school
and other academic
“nstitution in Short Term | January 2019 HPSPCB 1.5
awareness program

prtered

AN g~ 10
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3.1.4 Monitoring mechanism for implementation of action plan in Baddi Non-attainment city:

A committee comprising of following officers shall be responsible for implementation of approved

action plan for the control of air pollution in the respective area and shall submit its report to the AQMC on
monthly basis.

1. Deputy Commissioner/District Magistrate, Solan
2. Superintendent of Police, Baddi

3. CEO, BBNDA, Baddi b

4. Sub Divisional Magistrate, Nalagarh

5.
6
7
8
9

Regional Transport Officer, Nalagarh

. Executive Engineer, HPPWD, Nalagarh
. Dy. Director, DIC Baddi
. DFO, Forest Department, Nalagarh

. Deputy Director, Department of Agriculture, Solan

10. EQ, Municipal Council, Baddi
11. Regional Officer, HPSPCB, Baddi

Wil §

Dr.Des Raj Sharma D. C. Rana,

Director Agriculture

Directar Env., Science and Tech.

Qurt ¥
Dr. R. K. Pruthi Capt—J-¥]. Pathania
Member Secretary Commissioner Transport

HP State Pollution Control Board

Chairman
Member
Member
Member
Member
Member
Member
Member
Member
Member

Member Secretary

(LS
Dr. R. K. Pruthi .
Director Urban Development

L./

Hans Raj Sharma
Director Industries
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3.2 Nalagarh-Non-Attainment Cities:

3.2.1 Introduction:

Nalagarh is an emerging town for industries as it hosts industries like leather, steel,
chemicals, thread mills and breweries. It is one of the important growth centres of the
economy having one major urban settlement i.e. Nalagarh Municipal Council.

Baddi, Barotiwala and Nalagarh are the leading industrial areas with an estimated
presence of approximately 2150 industrial units. The area as such has grown erratically
with many industries coming up in a short span with associated anthropogenic activities,

new human settlements and their environmental repercussions.

3.2.2Ambient Air Quality Status -Nalagarh- Non-attainment cities:

Ambient air quality is being monitored at 1 location namely MC Nalagarh under
National Ambient Air Quality Monitoring Program. The annual average values for SOz and
NO, were observed well below the permissible limit and for RSPM (PM10) was observed
above the permissible limit for the last 8 years. The trends of annual average of RSPM

(PM10) for the last 8 years are shown below:

Annual Average Values of PM 10 in MC Nalagarh
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3.2.3 Action Plan for Nalagarh- Non-attainment city:

Sr. Source Action Point L Implementa Target Date Agencies Financial
No. Group tion period | from the date Responsible | Implicati
(short/mid of approval on (if
long-terms) any) in
Lakhs
.| Vehicles | Restriction on plying .
and phasing out of 15 . The mater “{1“ Transport -
. Mid Term | be taken with : Nil
years old commercial MoRTH. GOI Departmient
diesel driven vehicles. ’
Regular checking of
Vehlf:ular CMIsSion | ¢ 4o ng Janl{ary 2019 & Transport
and issue of Pollution Confinuous continue as Department 10.0
under Control | regular activity P
Certificate (PUC)
Good (i It rzgﬁc Local
n;gpa%?nen lfr,] ¢ t’u lfﬁng Short Term | January 2019 Administration/ Nil
redirection ot trailic Traffic Police
movement.
Ban on registration of Transport
Diesel driven auto| MidTerm | April 2019 D P Nil
X epartment
rickshaw/Tempo
Promotion and Transport
Operationalization of | Mid Term | April 2019 D P Nil
. epartment
E-rickshaw.
. X Short Term | January 2019 & | Transport
Monitoring on vehicle & continuous | continue as Department/Traf Nil
fitness. - .
regular activity | fic Police
Launch extensive Ttans;ﬁort
drive against polluting | Short Term& Janu'axy 2019 & Department/Dist .
. . . continue as . Nil
vehicles for ensuring | Continuous reular activi rict
strict compliance. & v Administration
Launch Public
awareness  campaign
for air  pollution January 2019& | State Transport
control, vehicle Sggi;i‘;ﬁf continue as Authority & Nil
maintenance, regular activity | Traffic Police
minimizing use of
personal vehicle, etc.
Prevent parking of Short Termé: Januvary 2019 & | Municipal
vehicles in the non- Continuous continue as | Council & Nil
designed areas. regular activity | Traffic Police.

. ‘k/g{‘k/\—’ -
Seclion Siiser [ Env., 8T )
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Check
adulterati onon gﬂ Short Term | January 2019 & | Department of
random monitoring of | & continue as Food & Civil Nil
fuel quality data, Continuous | regular activity | Supplies.
Road A i 7 .
Dust Regular cleaning of | Short Term& izzgirge"gg& ﬁi‘:}:’l PXD& Nil
road dust. Continuous - i
regular activity | Council
Water spraying on January 2019 & | NHAL PWD, &
new/kacha roads Sgg;i;ﬁgzs& continue as Municipal Nil
through tankers regular activity | Council
. ' Public Works
Construction of pucca |
pavement along the Long Term June 2019 Dept.t”.& 2166.59
Municipal
roads .
Council
Tree plantation along PWD/Forest
the roads LongTerm | June 2019 Department 10.0
Development of green
belfi in open arele:ss; I};orest 5
gardens, par epartment an
| community places, Long Term | June 2013 HPSPCB 200
schools & housing (PAPA)
societies
Construc ’ District
tion Covering of | Mid Term & . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
Council
Transportation of g:isxg;gstraﬁo
construction materials | Short Term | April 2019 & Transport ™
jike sand, soil, stone & continue as p Nil
. . . . Department and
chips etc. in covered | Continuous | regular activity Municipal
system Council
Restriction on storage _ Municipal
. Short Term .
s o | "% ™ sty | Soneh PO |y
m g Continuous
road Department
Enforcement of
Construction and . Al Municipal .
Demolition ~ Waste | "hd Term 1 Aprl 2019 Council/ULBs Nil
Rules
Bigmass Restriction on open giunicipal
an ase burning of municipal | Short Term ouncil,
gar BEC | solid waste, Biomass, & January 2019 Agriculture, Nil
UMINE | olastic,  Agriculture | Continuous Horticulture,
Horticulture waste efc. FO; egggptt-
. an

MRy,
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Immediate lifting of

solid wastes generated | Short Term - .
and  cleaning  of & January 2019 g?:;g:;’al Nil
municipal drains forits} Continuous
disposal
{ Transportation of
municipal solid | Short Term ‘s
'wastes,p construction & January 2019 gl;ur:gfal Nil
materials and debris in | Continuous
covered system.
District
Launch extensive Administration,
drive against open| Short Term Agriculture
burning of bio-mass, & January 2019 Deptt., Nil
crop residue, garbage, | Continuous Municipal
leaves, etc. Council, RD
and HPSPCB
Regular check and
control of buming of { Short Term HPSPCB &
municipal solid waste & January 2019 Municipal 2.0
and display of | Continuous Council
hoardings.
Ambient Air Quality
m;‘;‘l’;ﬁg Dumpi:; Short Temm | samuary2019 | HPSPCB Nil
sites and parks Continuous
Action  Plan to o April2019 &
| minimise the forest l\éi(l)dgenn& continue as Il;orest Nil
Fire nhnuous regular activity epartment
Industrie | Identification of Air
s polluting  industries
and their regular }
monitoring  including | Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units,
Ensuring  installation
and operation of air Shorf&Term J 9 .
pollution control | o anuary 2019 HPSPCB Nil
devices in industries.
Ensuring emission | Short Term
standards in industries. January 2019 HPSPCB Nil
Restriction on using
un-authorised fuel in| MidTerm | April 2019 HPSPCB Nil
boilers
Conversion of Brick
Kiln to { Mid Term i .
Forced/Induced Draft | April2015 HPSPCB Nil

_Ablephesf
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Action against non- Short Term
complying  industrial & January 2019 | HPSPCB Nil
units.
" Continuous
Disposal of Boiler ash
& other non-hazardous ShorgcTenn
wastes  into  the Conti January 2019 HPSPCB Nil
designated  dumping ontinuous
sites
- - Short Term
F
1€ cmission & January 2019 | HPSPCB Nil
. Continuous
Traffic | Restriction on
& movement of goods | Short Term Municipal
Trgnspor vehicles in certain & January 2019 Council & Nil
tation areas during day time { Continuous Traffic Police
Manage | and peak hours |
ment Actlior} to check vis‘:ibly Short Term | January 2019 & | Transport
ﬁfr{)ﬁgg vf:;;fes & continue as Department, Nil
checking Continuous | regular activity | Traffic Police
Action to  check | ShortTerm [ January2019& | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring commercial
vehicles carrying Transport
“husk, sand, .
construction  debris Short Term { January 2019 rll?e}gm;e?'t, Nil
etc. are properly ratiic Folice
covered.
Strengthe | Installation of one
ningof | CAAQMS at Nalagarh
AAOM | from the MoEF/CPCB Long Term | August 2019 HPSPCB [50.0
monitori | financial Assistance
ng Up-gradation of
existing NAMP
Stations for
monitoring of 12| LongTerm | June 2019 HPSPCB 50.0
parameters from the
MoEF/CPCB
financial Assistance
Public Issue of advisory to
Awarene | public for prevention
o and control of air Short Term | January 2019 HPSPCB 2.0
pollution
Involvement of school
and other academic
institution 0 Short Term | January 2019 HPSPCB 1.5
awareness program

At D
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3.1.4 Monitoring mechanism for implementation of action plan in Nalagarh Non-attainment city:

A committee compnsmg of foIlowmg officers shall be responsible for implementation of approved

action plan for the control of air pollution in the respective area and shall submit its report to the AQMC on
monthly basis,

1. Deputy Commissioner/District Magistrate, Solan
2. Superintendent of Police, Baddi

3. CEO, BBNDA, Baddi

4. Sub Divisional Magistrate, Nalagarh

5.
6
7
8
9

Regional Transport Officer, Nalagarh

. Executive Engineer, HPPWD, Nalagarh

. Member Secretary, SWCA, Nalagarh

. DFO, Forest Department, Nalagarh

. Deputy Director, Department of Agriculture, Solan

10. EO, Municipal Council, Nalagarh
11. Regional Officer, HPSPCB, Baddi

W ¥

Dr.Des Raj Sharma D. C. Rana,

Director Agriculture

Quar

Dr. R. K. Pruthi

Dir

Member Secretary Commxssxoner Transport
HP State Pollution Control Board

Env., Science and Tech.

Chairman
Member
Member
Member
Member
Member
Member
Member
Member
Member

Member Secretary

W
Dr. R. K. Pruthi
Director Urban Development

Hans Raj Sharma
Director Industries
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3.3 Parwanoo-Non-Attainment City
3.3.1 Introduction:

Parwanoo is an industrial and commercial town having biggest wholesale market
of Himachal Pradesh. It borders Panchkula district of Haryana and is separated by a river
bed from the town of Kalka. There is one Municipal Council and about 1 Gram
Panchyats in a nearby area. The town is divided into 6 different sectors spread randomly
across the Shivalik Range in a radius of about 4 km. Sectors 1A, 4 and 6 are totally
residential the other sectors 1, 2, 3 & 5 are Industrial with only a few residential areas.
Parwanoo is essentially an industrial town with almost 80% of the local population engaged
with the industries in one way or other. There are about 19 air polluting industrial units of
Red and Orange categories. The major sources of air pollution in the area are vehicular
emission, road dust, construction activities along with industrial emissions.

3.3.2 Ambient Air Quality Status of Parwanoo- Non-attainment city:

Ambient air quality is being monitored at 2 locations namely Sector-IV, Parwanoo
and MC Parwanoo under National Ambient Air Quality Monitoring Program. The annual
average values of SOz and NOx at both the NAMP stations were observed well below the
permissible limit. The annual average values of RSPM (PM10) at MC Parwanoo were
observed above the permissible limit for the last 8 years. The trends of annual average of
RSPM (PM10) for the last 8 years are shown below:

Annual Average Values of PM 10 in Parwanoo
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3.3.3 Action Plan for Parwanoo-Non-attainment city:

Sr. Source Action Point Implementa | Target Date Agencies Financial
No. | Group tion period | from the date Responsible | Implicati
(short/mid of approval on (if
long-terms) any) in
1 Veia = ] Lakhs
- | Vehicles | Restriction on plying Th .
and phasing out of 15 . © matter “flu Transport :
years old %ommercial MidTerm | be taken with Depax%c:lem Nil
diesel driven vehicles. MoRTH, GOI
Regular checking of
Vehicular  emission January 2019 &
and issue of Pollution Sggrtt:T errz& continrgeas E;ansg;rém 10.0
under Control ntinuous regular activity pa ‘
Certificate (PUC)
Good traffic Local
e nagement o‘;‘dt‘::;gf Short Term | January 2019 | Administration/ | Nil
Traffic Police
movement.
Ban on registration of Tréns ot
Diesel driven auto| MidTerm | April 2019 D é"’ : Nil
rickshaw/Tempo eparimen
Promotion and Transport
Operationalization of | Mid Term | April 2019 D po Nil
E-rickshaw. epartment
. . Short Term | January 2019 & | Transport
Monitoring on vehicle & continuous continrge as Depaximentl’[‘ raf Nil
fitness. ) . . .
regular activity | fic Police
- Launch extensive Transport
drive against polluting | Short Term& iii?iﬂezfslg & Department/Dist Nil
vehicles for ensuring | Continuous regular activity rict
strict compliance. Tee Administration
Launch Public
awareness campaign
for air  pollution Short Term& January 2019& | State Transport
control, vehicle Confinuous continue as Authority & Nil
maintenance, regular activity | Traffic Police
minimizing use of
personal vehicle, etc.
Prevent parking of Short Term& January 2019 & | Municipal
vehicles in the non- Continuous continue as | Council & Nil
designed areas. regular activity | Traffic Police.
g;i;::raﬁonon 2:3 Short Term | J anuary 2019& Departmex.'nt.of '
random monitoring of C & continue as Food & Civil Nil
ontinuous | regular activity | Supplies.

fuel quality data.

RMtAed o
@@ﬁi@%@ﬁ%@é&émm e !
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Road
Dust Regular cleaning of | Short Term& Janufiry 2019 & NHAfI’. PWD & .
road dust. Continuous continue as Mumc!pal Nil
& regular activity | Council
ater spraying on January 2019 & | NHAIL PWD, &
new/kacha roads ng:t;;izﬁfc continue as Municipal Nil
through tankers . regular activity Council
Construction of pucca P ubhjc Works
pavement along the | “"8 TS | june 2019 Deptt. & 280.00
roads Mumcgpal
Council
Tree plantation along PWD/Forest
the roads Long Term | June 2019 Department 100
Development of green
belt in open areas, , Forest
gardens, parks/ Department and
community places, | Long Term | June 2019 HPSPCB 200
schools & housing ' (PAPA)
societies
Construc District
tion Covering of | MidTetm & | . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
. Council
. District
Transportation of e gl
construction materials | Short Term | April 2019 & _?dmmxstranon,
. . . ransport .
like sand, soil, stone & continue as Nil
. . . . Department and
chips etc. in covered | Continuous | regular activity Municipal
system ipa
Council
Restriction on storage Municipal
. Short Term .
of ) Construction & January 2019 Council, PWD Nil
materials along the Continuous & Forest
road Department
Enforcement of
Construction and . . Municipal .
Demolition Waste Mid Term | April 2013 Council/ULBs Nil
Rules
Bigmass Restriction on open g(::w;?al
a"b bumning of municipal | Short Term A .nc],
BArvage | oniid waste, Biomass, & January 2019 ngi?u fure] Nil
buming | jiastic,  Agriculture | Continuous Fs;e;?g:;:’t’
Horticulture waste.ete. -
orhicy and BDO
Q______\\

ko _
Section Ofiser T Erv., 88T )
H.P &escit, Shimlg -2
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Immediate lifting of | T
solid wastes generated | Short Term cinal ]
and cleaning  of & January 2019 goulfrllz:fa Nil
municipal drains for its | Continuous
disposal
Transportation of
municipal solid { Short Term - .
wastes, construction & January 2019 gou;:g?al Nil
materials and debris in | Continuous
covered system.
District
Launch extensive Administration,
drive against open| Short Term Agriculture )
burning of bio-mass, & January 2019 Deptt., Nil
crop residue, garbage, | Continuous Municipal
leaves, etc. Courncil, RD
and HPSPCB

Regular check and
control. of burning of | Short Term HPSPCB &
municipal solid waste & January 2019 Municipal 20
and display of [ Continuous Council
hoardings,
Ambient Air Quality
Monitoring of | Short Term .
Municipal  Dumping & January 2019 HPSPCB Nil
sites and parks Continuous
Action  Plan to . . April 2019 &
minimise the forest I\Crhd g‘erm& continue as gorest Nil
Fire ontinuous regular activity epartment

Industrie | Identification of Air

5 polluting  industries
and their regular
monitoring  including | Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
Ensuring  installation
and operation of air Short&Term ] 20 .
pollution control | v e ous anuary 2019 HPSPCB Nil
devices in industries.
Ensuring emission | Short Term
standards in industries. January 2019 HPSPCB Nil
Restriction on using
un-authorised fuel in| MidTerm | April 2019 | HPSPCB Nit
boilers 1
Conversion of Brick
Kiln Mid Te i .
Forced/Induced Draﬁ o April 2019 HPSPCB Nil

W=

— 21

“*L-Q/\J\»
SectlomOfficer { Sme-82T)
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Action z{gainst non- | o o Term
complying  industri
opiying infustral & January 2019 | HPSPCB Nil
Continuous |
Disposal of Boiler ash |
& other non-hazardous Short&Tenn
wastes  into  the . January 2019 HPSPCB Nil
designated  dumping Continuous
sites ,
. . . Short Term
Fugit .
oy Crmission & January 2019 | HPSPCB Nil
Continuous
Traffic Restriction - on
& movement of goods| Short Term Municipal
Trz'mspor vehicles in  certain | & January 2019 Council & Nil
tation areas during day time | Continuous Traffic Police
Manage | and peak hours
ment i isi
5 ;;t[l‘_‘ot?;g checl;:;\si;l;g Short Term | January 2019 & | Transport
through routine & continue as Department, Nil
checkgi ng Continuous | regular activity | Traffic Police
Action to  check | Short Term | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring comumnercial
vehicles carrying
husk, sand, Short T Transport .
construction  debris ort Term | January 2019 Departmen.t, Nil
etc. are properly Traffic Police
covered.
Strengthe | Installation of one
ning of CAAQMS at
AAQM | Parwanoo from the | LongTerm | August2019 HPSPCB 150.0
monitori { MoEF/CPCB financial
ng Assistance
Up-gradation of
existing NAMP
Stations for ‘
monitoring of 12} LongTerm | June 2019 HPSPCB 500
parameters from the
MoEF/CPCB
financial Assistance
Public Issue of advisory to
: blic fi ventio
;\S"*afe“e D comtror of ain| ShortTerm | January2019 | HPSPCB 2.0
pollution
Involvement of school
and other academic
institution 0 Short Term | January 2019 HPSPCB 1.5
awareness program v
Secflon . 88T

H.P Kectt Shimia-2
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City:

report to the AQMC on monthly basis.

Deputy Commissioner/District Magistrate, Solan
Superintendent of Police, Solan

Regional Transport Officer, Solan

Executive Engineer, HP PWD, Kasauli

Member Secretary, SWCA, Parwanoo

D.F.O, Forest Department, Solan

Deputy Director, Department of Agriculture

¢

RIS I R o

EQ, Municipal Council, Parwanoo
President / Secretary (Nominee) Indl Association Parwanoo
10. Regional Officer, HPPCB Parwanoo

Wil f

Dr. Des Raj Sharma D. C. Rana,

Director Agriculture Director Env.,, Science and Tech.
Qe o

Dr. R. K. Pruthi Capt-3-4P4thania

Member Secretary Commissioner Transport
HP State Pollution Control Board

: %a 8874
P 860l Shil -2

[alal

3.3.4 Monitoring mechanism for implementation of action plan in Parwanoo Non-attainment

A con.lmittee comprising of following officers shall be responsible for implementation of
approved action plan for the control of air pollution in the respective area and shall submit its

Chairman

Member

Member

Member

Member

Member

‘Member

Member
Non-official Member
Member Secretary

o
Dr. R. K. Pruthi
Director Urban Development

bt

Hans Raj Sharma
Director Industries
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3.4 Paonta Sahib -Non-Attainment City

3.4.1 Introduction:
Paonta Sahib is an industrial towns of Himachal Pradesh. It is also an important

place of worship for Sikhs, hosting a large Gurdwara named Gurudwara Paonta Sahib, on
the banks of the river Yamuna. The river is the boundary between the states of Himachal
Pradesh and Uttarakhand. The major industries at Paonta Sahib are Cement,
Pharmaceuticals, Food, and Limestone. There are about 4 red and orange categories air
polluting industrial units at Paonta Sahib. The major sources of air pollution in the area are

vehicular emission, road dust, construction activities and industrial emissions.

3.4.2 Ambient Air Quality Status of Paonta Sahib - Non-attainment cities:

Ambient air quality is being monitored at 2 locations namely Paonta Sahib and
Gondpur under National Ambient Air Quality Monitoring Program. The annual average
values of SO; and NOx at both the NAMP stations were observed well below the
permissible limit. The annual average values of RSPM (PM10) at both the NAMP stations
were observed above the permissible limit for the last 8 years. The trends of annual average
of RSPM (PM10) for the last 8 years are shown below:

Annual Average Values of PM 10 in Paonta Sahib
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3.4.3 Action Plan for Paonta Sahib-Non-attainment city:

Sl'. Source Action Point Implementa | Target Date Agencies Financial
0. Group tion period | from the date Responsible | Implicati
(short/mid of approval on (if
long-terms) any) in
: - . Lakhs
. chicles | Restriction on plying .
and phasing out of 15 Mid Term Ehe :nztter \:’l]t]; Transport Nil
years old commercial N? R'?‘}; nGOI Department
diesel driven vehicles. oR1H,
Regular checking of
Vehicular  emission January 2019 &
and issue of Pollution sgg:t:fx iﬁf continue as ']gx;ar;sr;p:)nr;m 10.0
under Control ! regular activity P
Certificate (PUC)
Good traffic Local
T agement IV | Short Term | January 2019 | Admindstration/ | il
movement Traffic Police
Ban on registration of
Diesel driven auto| MidTerm | April 2019 Tansport Nil
rickshaw/Tempo P
Promotion and
Operationalization of | Mid Term | April 2019 IT)““SIE"“ Nil
E-rickshaw. epariment
. ., | ShortTerm | January 2019 & | Transport
?Eomtormg on vehicle & continuous | continue as Department/Traf Nil
Hness. regular activity | fic Police
Launch extensive Transport
drive against polluting | Short Termé& izr:tziz;rgez;)sw & Department/Dist Nil
vehicles for ensuring | Continuous reoular activit rict
strict compliance. & Y| Administration
Launch Public
awareness  campaign
for air  pollution January 2019& | State Transport
control, vehicle Sgogt;igrf continue as Authority & Nil
maintenance, 0 regular activity | Traffic Police
minimizing use of
personal vehicle, etc.
| Prevent parking of January 2019 & | Municipal
" | vehicles in the non- Sgg:t;}; i‘;ﬁf continue as | Council & Nil
designed areas. regular activity | Traffic Police.
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Check on fuel
adulteration and | Short Term | January 2019 & | Department of
random monitoring of & continue as Food & Civil Nil
fuel quality data, Continuous | regular activity | Supplies.
Road
Dust Regular cleaning of | Short Termg | 12193y 2019 & | NHAL PWD & .
road dust. Continuous | continue as Municipal Nil
Vi AT
a praying on anuary s s
new/kacha roads Sgg:ﬁ':;zrggfc continue as Municipal Nil
through tankers regular activity | Council
Construction of pucca Public Works ;
pavement along the Long Term June 2019 Dep it. & 486.63
roads Municipal
Coungcil
T .
ﬂf:(:oapéznm] on along Long Term | June 2019 PDZ’I:;F;;?: 10.0
Development of green
belt in open areas, Forest
gardens, parks/ . Department and
community places, LongTerm | June 2013 HPSPCB 200
schools & Thousing {PAPA)
societies
Construc District
tion Covering of { Mid Term & . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
Council
. District
Transportation of e
construction materials | Short Term | April 2019& | Administration,

. . . ransport .
like sand, soil, stone & continue as Nil
chips etc. in covered | Continuous | regular activity Department and

f ) Municipal
system Council
Restriction on storage Municipal
of Construction Shortg;l‘ em ] Council, PWD .
\ anuary 2019 Nil
materials along the Continuous & Forest
road Department
Enforcement of
Construction and . AN Municipal .
Demolition Waste Mid Term | April 2019 Council/ULBs Nil
Rules
B. lomass Restriction on open | ]‘\:dumc!pal
and . . ouncil,
burning of municipal | Short Term Acricaliun
garbe-lge solid waste, Biomass, & January 2019 ETIC e Nil
burning . . . Horticulture,
plastic,  Agriculture | Continuous
Horticulture waste etc. Forest Deptt.
and BDO
M 26
Secuo mf‘ 8&T l ’

H.P &ectt Shimig -2
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Immediate lifting of |
solid wastes generated | Short Term ..
and cleaning  of & January 2019 Mumpgpal Nil
municipal drains for its | Continuous Couricil
disposal
Transportation of
municipal solid | Short Term Municioal
wastes,  construction & January 2019 unicipa Nil
materials and debris in | Continuous Council
covered system,
District
Launch extensive Administration,
drive against open| Short Term Agriculture
burning of bio-mass, & January 2019 Deptt,, Nil
crop residue, garbage, | Continuous Municipal
"leaves, etc. Council, RD
and HPSPCB
Regular check and
control of burning of | Short Term HPSPCB &
municipal solid waste & January 2019 Municipal 20
and display of | Continuous Council
hoardings.
Ambient Air Quality
ﬁﬁﬁ:‘c‘l’;ﬁg Dumpi:gf Short T | January 2019 | HPSPCB Nil
sites and parks Continuous
A(':t'i'on. Piap o Mid Term& Apri-l 2019 & Forest .
minimise the forest Conti continue as Nil
Fire ontinuous regul fivit Department
gular activity
5. ([ Industrie | Identification of Air
s polluting industries
and their regular
monitoring including { Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
Ensuring _mstal!?tiop Short Term
and operation of air & Jenuary 2019 | HPSPCB Nil -
pollution control Continuous
devices in industries. '
Ensuring emission { Short Term .
standards in industries. January 2019 HPSPCB Nil
Restriction on using
un-authorised fuel in| Mid Term | April 2019 HPSPCB Nil
boilers
Conversion of Brick
Kiln to | Mid Term April 2019 HPSPCB Nil
Forced/Induced Draft 7
&____\Q
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Action against non-
complying industrial | —nort Term
units. & January 2019 HPSPCB Nil
Continuous
Disposal of Boiler ash
& other non-hazardous Short&Term
wastes into  the . i
designated  dumping Continuous January 2019 HPSPCB Nil
sites
Fugitive issi Short Term
compol O e | Janvary 2019 | HPSPCB Nil
Continuous
Traffic Restriction on
& movement of goods | Short Term Municipal
Transpor | vehicles in certain & January 2019 | Council & Nil
tation areas during day time | Continuous Traffic Police
Manage | and peak hours
ment g&gﬁ?n: checli:}xlsigéz Short Term January 2019 & | Transport )
through routine & continue as Department, Nil
; Continuous | regularactivity | Traffic Police
checking
Action to  check | Short Term | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring commercial
ve
ks caring rpon |
. .> | Short Term | January 2019 Department, Nil
construction  debris T .
raffic Police
etc. are properly
covered. ‘
Strengthe | Installation of one
ningof | CAAQMS at Paonta '
AAQM | Sahib from  the] LongTernm | August2019 HPSPCB 150.0
monitori | MoEF/CPCB financial
ng Assistance
| Up-gradation of
existing NAMP
i Stations for
monitoring of 12| LongTerm | June2019 HPSPCB 50.0
parameters from the
MoEF/CPCB
financial Assistance
Public Issue of advisory to
Awarene | public for prevention | g oo January 2019 HPSPCB 2.0
ss and control of air
pollution
Involvement of school
and other academic | gt Temy | January 2019 | HPSPCB 15

institution in
awareness program

“ﬂ%@ﬁﬁﬁ%wﬁi
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3.4.4 Monitoring mechanism for implementation of action plan

. A committee comprising of following officers shall be responsible for implementation of approved
action plan for the control of air pollution in the respective area and shall submit its report to the AQMC on

monthly basis.

Superintendent of Police, Sirmour
Regional Transport Officer, Sirmour
Executive Engineer, HPPWD, Nahan
Member Secretary, SWCA, Paonta Sahib
DFQ, Paonta Sahib, district Sirmour

EO, Municipal.Council, Paonta Sahib
Regional Officer, HPSPCB, Paonta Sahib

oo Nyt R B

W 4

Dr. Des. Raj Sharma D. C. Rana,
Director Agriculture

Que

Dr. R, K Pruthi

Deputy Commissioner/District Magistrate, Sirmour

Deputy Director, Department of Agriculture, Sirmour

Member Secretary Commissioner Transport

HP State Pollution Control Board

29

Chairman
Member
Member
Member
Member
Member
Member
Member

Member Secretary

i,
Dr. R. K, Pruthi
Director Urban Development

Hans Raj Sharma
Director Industries
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3.5 Kala Amb-Non-Attainment City:

3.5.1 Introduction:

Kala Amb is an emerging town for industries as it hosts production units for paper,
metal, chemicals, and textile units. There are about 51 red and orange categories air
polluting industrial units at Kala Amb. This town is on the border of Haryana, hence half of
the town falls in Haryana and the industrial area is situated in Himachal only. Kala Amb
town is increasing in area due to an increase in industrialization. Now the boundaries of the
town have reached until the village Trilokpur which is famous for Bala Sundri Temple in
northern India. The major sources of air pollution in the area are vehicular emission, road

dust, construction activities and industrial emissions.

3.5.2 Ambient Air Quality Status of Kala Amb- Non-attainment cities:

Ambient air quality is being monitored at 2 locations namely Kala Amb and
Trilokpur under National Ambient Air Quality Monitoring Program. The annual average
values of SOz and NOx at both the NAMP stations were observed well below the
permissible limit. The annual average values of RSPM (PM10) at both the NAMP stations
were observed above the permissible limit for the last 8 years. The trends of annual average
of RSPM (PM10) for the last 8 years are shown below:

Annual Average Values of PM 10 in Kala Amb
3060
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3.5.3 Action Plan for Kala Amb-Non-attainment city:
Sr. Source Action Point Implementa Target Date Agenci.% Fmal}c:la_l
No. Group tion period from the date Responsible Imph«:‘an
(short/mid of approval on (if
long-terms) any) in
] Lakhs
1. | Vehicles | Restriction on plying il
and phasing out of IS | . ¢ g: © ::;g:r \:\;;h Transport Nil
' years old commercial td term MoRTH. GOI Department
diesel driven vehicles. ’ '
Regular checking of
Vehicular  emission January 2019 & T
; . ansport
and issue of Pollution Sggg;zng continue as Dl;];xri}r?lent 10.0
under Control regular activity
Certificate (PUC)
Good traffic Local
management INCONE | gport Term | Janvary 2019 | Administration’ | Nl
::nog:;;rtl ot tratic Traffic Police °
Ban on registration of
Diesel driven auto| MidTerm | April2019 E?fg;tm Nil
rickshaw/Tempo p
Promotion and
Operationalization of | Mid Term | April 2019 E’ansr‘:"” . Nil
E-rickshaw. epartmen
Mouitoring on vehicle Short Term | January 2019 & | Transport
fitness g . & continuous | continue as Department/Traf Nil
) regular activity | fic Police
Launch extensive Transport
drive against polluting | Short Termé& iﬁg‘:&ry 20519 & Department/Dist Nil
vehicles for ensuring | Continuous re [a;lz:tivi rict !
strict compliance. gy R4 Administration
Launch Public
awareness campaign |.
for air  pollution Januvary 2019& | State Transport
control, vehicle Sggrrltﬁiizzfc continue as Authority & Nil
maintenance, 7 regular activity | Traffic Police
minimizing use of :
personal vehicle, etc. )
Prevent parking of January 2019 & | Municipal
vehicles in the non- Sgg;.ttgxixs& continue as CouncigJ & Nil
designed areas. regular activity | Traffic Police.
Check on fuel Sh
adulteration and ort Term | January 2019 & | Department of
random monitoring of & continue as Food & Civil Nil
fuel quality data. Continuous | regular activity Supplies,
RleAny 5

IR

i "n—«ﬂ‘f\ >
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Road BE S . ‘
Dust. Regular cleaning of | Short Termé& J,amf? ry2019 & | NHAL PWD &
road dust. Continuous | continue as Municipal Nil
o . regular activity | Council
r spraying on Jai i
newikach o Short Term | tanuary 2019 & NHA‘I,' PWD, & .
h . Continuous | continue as Municipal Nil
rough tankers regular activity | Council
Construction of pucca Lone T El;ublic ;Zorks
pavement along the ng ierm eplt.
roads g June 2019 Municipal 879.03
Council
Tree plantation along PWD/Fo
Long T rest
the roads ong Term | June 2019 Department 10.0
Development of green
beItd in open areas, Forest
gardens, parks/ Department and
community places, Long Term | June 2019 UPSPCB 20.0
schools & housing (PAPA)
societies
Construc District
tion Covering of { Mid Term & . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
Council
. District
Transportation of i
construction materials | Short Term | April 2019 & ?dmxms:tratxon,
like sand, soil, stone & continue as Dran:f;;o ot and Nil
chips etc. in covered | Continuous | regular activity eparime
system . MunICEpaI
Council
Restriction on storage Municipal
of Construction Short Term Council, PWD .
. & January 2019 Nil
materials along the . & Forest
Continuous
road Department
Enforcement of W
Construction and . . Municipal ;
Demolition Waste Mid Term | April 2019 Council/ULBs Nil
Rules
BiomaSS ReSU’i CtiOl’l on open gdunlc{{)al
and ‘ : icipal | Short T ounct,
burning of municipa ort lerm Agriculture
garb?ge solid waste, Biomass, & January 2019 H%r rticulturé Nil
| buming 4 saie,  Agriculture | Continuous Forest Deptt,
Horticulture waste fetc. and BDO

RAuees!

Seclion Otitcer { Env., 8&1y
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| Immediate lifting of
solid wastes generated | Short Term Municipal )
and  cleaning of| & January 2019 | Ao oD Nil
municipal drains for its { Continuous
disposal
Transportation of
municipal solid | Short Term icinal .
wastes, construction & January 2019 I(\J/I;ﬁ:g:{)a Nil
materials and debris in | Continuous
covered system.
District
Launch extensive Administration,
drive against open| Short Term Agriculture U
burning of bio-mass, & January 2019 Dept:n., Nil
crop residue, garbage, | Continuous Municipal
leaves, etc. Council, RD
and HPSPCB
Regular check and
control of bumning of | Short Term | HPSPCB &
municipal solid waste & January 2019 Municipal 2.0
and display of | Continuous Council
hoardings.
Ambient Air Quality
Monitoring of | Short Term .
Municipal Dumping & January 2019 HPSPCB Nil
sites and parks Continuous
Action Plan to . April 2019 &
minimise the forest Ig;ig:&"ﬁ continue as gzre::[ t Nil
Fire regular activity partmen
Industrie | Identification of Air
s polluting  industries
and their regular
monitoring including { Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
Ensuring installation
and operation of air Short&Tcrm ] 2019 ) ]
pollution control | - anuary HPSPCB Nil
devices in industries. fiuous
Ensuring emission { Short Term i
standards in industries. anuary 2019 HPSPCB Nil
Restriction on using
un-authorised fuel in| Mid Term | April 2019 HPSPCB Nil
boilers
Conversion of Brick
Kiln to | Mid Term April 2019 ;
Forced/Induced Draft P HPSPCB Nil

HAAA L

A~
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Action against non-

co . . . Short Term
Complying - industrial & January 2019 | HPSPCB Nil
Continuous
Disposal of Boiler ash
& other non-hazardous Short&Term
wastes into the . January 2019 HPSPCB Ni}
designated  dumping Continuous ary
sites
s - Short Term
cogtiteemission | g " | January2019 | HPSPCB Nil
‘Continuous |
Traffic Restriction on
& movement of goods | Short Term Municipal
Transpor | vehicles in certain & January 2019 Council & Nil
tation areas during day time | Continuous Traffic Police
Manage | and peak hours
ment Aclnor.x to check v1§|bly Short Term | January 2019 & | Transport
polluting vehicles - :
. & continue as Department, Nil
through routine Continuous | regul ivi Traffic Poli
checking gular activity raffic Police
Action to  check | Short Term | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring commercial
vehicles i
pices ey | Trnpon
> L Short Term | January 2019 Department, Nil
construction  debris Traffic Police
etc. are properly
covered.
Strengthe | Installation of one
ningof | CAAQMS at Kala
AAQM | Amb from the { Long Term | August 2019 HPSPCB 150.0
monitori | MoEF/CPCB financial
ng Assistance
Up-gradation of
existing NAMP
Stations for
monitoring of 12{ LongTerm | June 2019 HPSPCB 50.0
parameters from the
MoEF/CPCB
financial Assistance
Public Issue of advisory to
Awarene | public for prevention
- ;’n { control of air Short Term | January 2019 HPSPCB 2.0
poliution
Involvement of school
and other academic | g0 rery January 2019 HPSPCB 15

institution n
awareness program

34
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3.5.4 Monitoring mechanism for implementation of action plan in Kala Amb Non-attainment

city:

action IA committee comprisipg of following officers shall be responsible for implementation of approved
plan for the control of air pollution in the respective area and shall submit its report to the AQMC on

monthly basis,
1. Deputy Commissioner/District Magistrate, Sirmour Chairman
2. Superintendent of Police, Sirmour Member
3. Regional Transport Officer, Sirmour Member
4. Executive Engineer, HPPWD, Nahan Member
5. General Manager, DIC Nahan Member
6. DFO, Nahan, district Sirmour Member
7. Deputy Director, Department of Agriculture, Sirmour Member
8. Member Secretary, SADA Member
9. BDO, Development Block Nahan Member
10. Regional Officer, HPSPCB, Paonta Sahib Member Secretary
Wl I ~
Sl
Dr.Des Raj Sharma D. C. Rana, Dr. R. K Pruthi
Director Agriculture Direc nv., Science and Tech. Director Urban Development
pr. R. K. Pruthi 7 f{thania Hans Raj Sharma
Member Secretary Commissioner Transport Director Industries

HP State Poliution Control Board

P P Y T o
Section Officer (Env. S&7y
H.P. Secl Slumle -2
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3.6 Damtal-Non-Attainment City

3.6.1 Introduction:
Damtal is a village in Indora Block of Kangra district in Himachal Pradesh. It is a

rural area of Kangra district and is one of the 210 villages of Indora Block. The major
industries at Damtal are Aluminium sheet and foil, Agriculture, cattle feeds, cement block,
Hotels, Hot Mix Plants, Floor Mills and Stone crushers. There are about 71 red and orange
categories air polluting industrial units in the area. The major sources of air pollution in the

area is vehicular emission, road dust, construction activities and industrial emissions.

3.6.2 Ambient Air Quality Status Damtal - Non-attainment cities:

Ambient air quality is being monitored at 2 locations namely RO Damtal and Ram
Gopal Mandir, Damtal under National Ambient Air Quality Monitoring Program. The
annual average values of SO; and NOx at both the NAMP stations were observed well
below the permissible limits and the annual average values of RSPM (PM10) at both the
NAMP stations were observed sometimes above or below the permissible limits. The

trends of annual average of RSPM (PM10) for the last 8 years are shown below:

Annual Average Values of PM 10 in Damtal
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3.6.3 Action Plan for Damtal-Non-attainment city:

Sr. Source Action Point Implementa | Target Date Agencies Financial
No. Group tion period | from the date Responsible | Implicati
(short/mid of approval on (if
long-terms) any) in
Lakhs
1. | Vehicles | Restriction on plying .
and phasing out of 15 | cor | 10 MANEE WL} Trangport Nil
years old commercial vild term N? RTE? nGg{l Department
diesel driven vehicles. ORI,
Regular checking of
Vehicular  emission January 2019 &
and issue of Pollution Sgg:t;zrggf continue as 'lgzan:rgfnr;nt 10.0
under Control regular activity P
Certificate (PUC)
. Good traffic Local
;relz{:;%etgﬁnt 0‘? dtt;:fl;}x% Short Term | January 2019 Administration/ Nil
movement ’ Traffic Police
Ban on registration of Transport
Diesel driven auto| MidTerm | April 2019 Do Nil
rickshaw/Tempo epartmen
Promotion and T "
Operationalization of | Mid Term | April 2019 D’a“SP" Nil
E-rickshaw. | Department
o . Short Term | January 2019 & | Transport
?ﬁgz;iormg on vehicle & continuous | continue as Department/Traf Nil
’ : regula; activity | fic Police
Launch extensive Transport
drive against polluting | Short Term& Janu_ary 2019 & Department/Dist .
continue as P Nil
vehicles for ensuring | Continuous ular activit rict !
strict compliance, reguiaracivity 1 A dministration
| Launch Public
awareness  campaign -
for air pollut.ion Short Term& January 2019& | State Transport
control, vehicle | Continuous continue as Authority & Nil
maintenance, regular activity | Traffic Police
minimizing use of
personal vehicle, eic.
Preyent .park_ing of Short Term& January 2019 & | Municipal
veh.lcles in the non- Continuous continue as | Council & Nit
designed areas. regular activity | Traffic Police.
Check on fuel
adulteration ang | ShortTerm | January 2019 & | Department of
random monitoring of & continue as Food & Civil Nil
fuel quality data. Continuous | regular activity |} Supplies.
Pededyde of 37
\\

N
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Road January 2019 & | NHAI PWD &
R ‘ | January :
Dust egular cleaning  of Short:l“ em&c-gontinueas Municipal Nil
road dust, Continuous . .
regular activity { Council
Water spraying on January 2019 & | NHAIL PWD, &
newrskacha roads Sgg:tizimufc continue as Municipal Nil
through tankers ° regular activity | Council
Construction of pucca Lone Ter ]l;l;bltltc ;zc\forks
pavement along the §2€M 1 June 2019 Mu‘; i;:ipal 704.46
roads Council
Tree plantation along PWD/Forest
the roads LongTerm | June 2019 Department 100
Development of green
belt in open areas, Forest
gardens, parks/ , Department and 20.0
community places, Long Term | June 2019 HPSPCB ’
schools & housing {PAPA)
societies
Construc District
tion Covering of | Mid Term & . Administration Nil
activities | construction site Continuous April 2017 and Municipal !
) Council
Transportation of District
construction materials | Short Term | April 2019 & ?;r:lx;ms:tratzon,
like sand, soil, stone & continue as De ar;t)glent and Nil
chips etc. in covered | Continuous | regular activity anicipal
system Council
Restriction on storage Municipal
of Construction Short&Term I Council, PWD .
. anuary 2019 Nil
materials along the Continuous & Forest
road Department
Enforcement of
Construction and - . Municipal .
Demolition Waste Mid Term | April 2019 Council/ULBs Nil
Rules
Biomass | poctriction on open g?]?;lgfal
and burning of municipal | Short Term Acric ulEure
garb{ige solid waste, Biomass, & January 2019 Hg'ticultur’ Nil
burning plastic, Agriculture { Continuous Forest D ;’
Horticulture waste elc. and BDOep g

1670
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Section Officer ( EnY. B&T Y
WP Sect Shumle-2-

Immediate lifting of
solid wastes generated | Short Term -
and  cleaning  of & January 2019 | Municipal Nil
municipal drains for its | Continuous Council
disposal
Transportation of
municipal solid | Short Term ..
wastes,  construction & January 2019 Mumc:'pa] Nil
materials and debris in | Continuous Council
covered system.
District
Launch extensive Administration,
drive against open | Short Term | Agriculture
burning of bio-mass, & January 2019 Deptt., Nil
crop residue, garbage, | Continuous Municipal
leaves, etc. Coungcil, RD
and HPSPCB
Regular check and
control of burning of | Short Term . HPSPCB &
municipal solid waste & January 2019 Municipal 2.0
and display of | Continuous Council
hoardings.
Ambient Air Quality
mg:t;’;:}g Dumphf; Shm&Te'"‘ January2019 | HPSPCB Nil
sites and parks Continuous )
A?ti'on_ Plan to Mid Term& Apri_l 2019 & Forest .
minimise the forest Conti continue as . Nil
. ontinuous . . Department
Fire regular activity
Industrie | ldentification of Air
s polluting  industries
and their repular
monitoring including | Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
Ensuring ’installatio.n Short Term
and operation of air & January 2019 | HPSPCB Nil
pollution control Confinuous
devices in industries.
Ensuring ~emission | ShortTerm \ oo on19 | HPSPCB Nil
standards in industries,
Restriction on using
un-authorised fuel in| Mid Term | April2019 HPSPCB Nil
boilers
Conversion of Brick
Kiln to | Mid Term April 2019 HPSPCB Nil
Forced/Induced Draft
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Action against non- Sh T“ h—
complying industrial | SOt -6
units. & January 2019  -| HPSPCB Nil
Continuous
Disposal of Boiler ash
& other non-hazardous Short&:rerm
wastes  into  the - January 2019 HPSPCB Nil
designated  dumping Continuous
sites
Fueitive st Short Term
comrol emussion | g January 2019 | HPSPCB Nil
Continuous
6. | Traffic | Restriction “on |
& movement of goods | Short Term Municipal
Trz.mspor vehicles in certain & January 2019 Council & Nil
tation areas during day time { Continuous Traffic Police
Manage | and peak hours
ment Acti e
poculuot?ntg chec}i’:g:gg Short Term | January 2019 & | Transport
through routine & continue as Department, Nil
checkging Continuous | regular activity | Traffic Police
Action to  check | ShortTerm | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continnous | regular activity | Traffic Police
Ensuring commercial
vehicles carryin
husk, gnf’ Transport '
construction  d ebri; Short Term | January 2019 Department, Nil
etc. are properly Traffic Police
covered.
7. | Strengthe | Installation of one
ningof | CAAQMS at Damtal
AAQM from the MoEF/CPCB Long Term | August 2019 HPSPCB 150.0
monitori | financial Assistance
ng Up-gradation of
existing NAMP |
Stations for
monitoring of 12| LongTerm | June2019 HPSPCB 50.0
parameters from the
MoEF/CPCB
financial Assistance
8. | Public Issue of advisory to
Awarene | public for prevention
ss and control of air Short Term | January 2019 HPSPCB 2.0
pollution
Involvement of school
and other academic
institution in | ShortTerm | January 2019 | HPSPCB 1.5
awareness program

Alsdes)

. AQ/\_/\__. 40
Section Officer (Env. S&74
H.P. Sectt. Shimlg -2
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% 3.6.4 Monitoring mechanism for implementation of action plan in Damtal Non-attainment city:
! .
) A committee comprising of following officers shall be responsible for implementation of approved
f action plan for the control of air pollution in the respective area and shall submit its report to the AQMC on
} monthly basis,
b
B 1. Deputy Commissioner/District Magistrate, Kangra Chairman
§ 2. Superintendent of Police, Kangra Member
* 3. Regional Transport Officer, Kangra at Dharamshala Member
? 4. Executive Engineer, HPPWD,Fatehpur, Kangra Member
g;‘ 5. General Manager, DIC,Kangra Member
% 6. DFO Nurpur, district Kangra Member
g 7. Deputy Director, Department of Agriculture, Kangra Member
$ 8. BDO, Development Block, Indora Member
; 9. Regional Officer, HPSPCB, Dharamshala Member Secretary
]
S f "
3 —@M -
Dr. Des. Raj Sharma D. C. Rana, Dr. R. K. Pruthi
) Director Agriculture Director Env., Science and Tech. Director Urban Development
b
i .
Quiter *
b Dr. R. K. Pruthi CapCFM-Tdfhania Hans Raj Sharma
) Member Secretary Commissioner Transport Director Indusiries
HP State Pollution Control Board

- o W

-

- 41

- T Crmr—



NGT
Rectangle


1674
.g—-—

3.7 Sunder Nagar-Non-Attainment City -
3.7.1 Introduction:
Sunder Nagar is situated on National Highway 21, and is major town of district
Mandi, and is well-connected by road to other places. The major industries in and around
Sunder Nagar are Food Processing units, Brick Kilns, Batching Plants and Stone crushers
only. There are about 13 orange categories air polluting industrial units in the area. The
major sources of air pollution in the area are vehicular emission, road dust and construction

activities. :
3.7.2 Ambient Air Quality Status Sunder Nagar- Non-attainment city:

Ambient air quality is being monitored at 2 locations namely OB Sunder Nagar and
MC Sunder Nagar under National Ambient Air Quality Monitoring Program. The annual
average values of SOz and NO at both the NAMP stations were observed well below the
permissible limits. The annual average values of RSPM (PM10) at both the NAMP stations
were observed above the permissible limit. The trends of annual average of RSPM (PM10)

for the last 7 years are shown below:

Annual average values of PM 10 in Sunder Nagar
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3.7.3 Action Plan for Sunder Nagar-Non-attainment city:

Sr. Source Action Point Implementa Target Date Agencies Financial
No. Group tion period | from the date Responsible Implicati
{short/mid of approval on (if
long-terms) any) in
: T 7 Lakhs
. chicles { Restriction on plying :
and phasing out of 15 | oo The matter :’l’t}: Transport Nil
years old commercial MoRTH. GOl Department
diesel driven vehicles. ’
Regular checking of
Vehicular emission January 2019 &
and issue of Pollution Sgg:t;iﬁs& continue as 'Ii;zan;r;:;r;m 10.0
under Control regular activity P
Certificate (PUC)
Szgxc'::gement incltlrji?r;l; Loca! s .
redirection of traffic Short Term | January 2019 Admmlstra_non/ Nil
. Traffic Police
movement.
Ban on registration of
Diesel driven  auto| MidTerm | April 2019 ranspor Nil
: epartment
rickshaw/Tempo
Promotion and Transoort
Operationalization of | MidTerm | April 2019 D P Nil
E-rickshaw. epartment
I . Short Term | January 2019 & | Transport
Monitoring on vehicle & continuous | continue as Depar%.;lentfl‘ raf Nil
fitness. . X
regular activity | fic Police
Launch extensive Transport
drive against polluting | Short Term& iamil.ary62019 & Department/Dist Nil
vehicles for ensuring | Continuous r:nullg?afiivity rict !
{ strict compliance. g Administration
Launch Public
awareness campaign
for  air pollution| g o o |January2019& | State Transport
control, vehicle Continuous continue as Authority & Nil
maintenance, regular activity | Traffic Police
minimizing use of
personal vehicle, etc.
Prevent parking of | Short Termé& January 2019 & | Municipal
vehicles in the non- Continuous continue as | Council & Nil
designed areas. régular activity | Traffic Police.
gg‘;‘f:mﬁon"“ fa“:; Short Term | January 2019 & | Department of
random monitoring of & continue as Food & Civil Nil
. Continuous | regular activit Supplies.
fuel quality data. Y PP
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Road . January 2019 & | NHAL PWD &
Dust Regular cleaning of Short:l' ermé conti?ze as Munic’ipal Nil
road dust, Continuous ‘ . .
regular activity | Council
Water spraying on January 2019 & | NHAIL PWD, &
new/kacha roads Sgggg}zgzs& continue as Municipal Nil
through tankers | regular activity | Council
Construction of pucca Long T gl;b]tltc;:/orks
pavement along the ONE 1EM 1 5ine 2019 piL. ¢ l 616.23
roads : Mumcg pa
Council
Tree plantation along S PWD/Forest
the roads LongTerm ) June 2019 Department 100
Development of green
belt in open areas, Forest
gardens, parks/ Department and ‘
community places, Long Term | June 2019 HPSPCB 20.0
schools &  housing | (PAPA)
societies
Construc District
tion Covering of | Mid Term & . Administration .
activities | construction site Continuous April 2019 and Municipal Nil
Council
} . District
Transportation of e
construction materials | Short Term | April 2019 & ?dmmzstrauon,
. . . ransport .
like sand, soil, stone & continue as D Nil
) . . ‘ . . epartment and
chips etc. in covered | Continuous | regular activity Munici
tem umcgpal
Sys Council
Restriction on storage | Municipal
of Construction Shor;cTenn January 2019 Council, PWD Nil
materials along the Confinuous ary " & Forest
road .| Department
Enforcement of
Construction and . ; Municipal .
Demolition Waste Mid Term | April 2019 Council/ULBs Nil
Rules
and ine of municipal { Short Term L
burning P Agriculture
garb§ge solid waste, Biomass, | & January 2019 Hgn ? Nil
burning plastic, Agriculture | Continuous Fs:;g"gt:;;’
Horticulture waste etc. and BDO
A les
SBLICN Ulliser{ Env. €47,

Secll Shimiz - 2 )
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Immediate lifting of

solid wastes generated | Short Term -,
and cleaning  of & January 2019 é\:/lumqpal Nil
. . . . . ouncil
municipal drains forits | Continuous
disposal
Transportation of
municipal solid ;| Short Term -
wastes,  construction & January 2019 1(\:4umc}p al Nil
. L, . ouncil
materials and debris in | Continuous
covered system.
District
Launch extensive Administration,
drive against open | Short Term Agriculture
burning of bio-mass, & January 2019 Deptt., Nil
crop residue, garbage, | Continuous Municipal
leaves, etc. Council, RD
and HPSPCB
Regular check and
control of burning of | Short Term { HPSPCB &
municipal solid waste & January 2019 Municipal 2.0
and display of | Continuous Council
hoardings.
Ambient Air Quality
ﬁﬁgﬁ;ﬁ}g Dumpifgf Short TerM™ | January 2019 | HPSPCB Nil
sit€s and parks Continuous -
Af’“."“, Plan. = to Mid Term& Ap n'l 2019 & Forest .
minimise the forest Continuous continue as Department Nil
Fire regular activity p
Industrie | Identification of Air’
5 polluting  industries
{and  their regular
monitoring including | Mid Term | April 2019 HPSPCB Nil
use of designated fuel
and closure of
unauthorized units.
e tion of g | SorLTemm’
pollution control Contﬁuous January 2019 HPSPCB Nil
devices in industries.
Ensuring  emission | Short Term R i .
standards in industries. January 2019 HPSPCB Nil
Restriction on using
un-authorised fuel in| MidTerm | April 2019 { HPSPCB Nil
boilers
Conversion of Brick
Kiln to | Mid Term April 2019 HPSPCB Nil
Forced/Induced Draft

Seclioh Oaicer (Erv—Sa 17 |
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Action apainst non-

Short Term

Ao~

Ssetion Ofcer { Brv.. 827 )

4.B. Sectt Shimie -7

complying  industria] & January 2019 | HPSPCB Nil
units. .
Continuous
Disposal of Boiler ash
& other non-hazardous Short Term
wastes  into  the | Contigfluous January 2019 HPSPCB Nil
designated  dumping
sites
- _— Short Term
Fugitive  emission & January2019 | HPSPCB Nil
control .
Continuous
Traffic | Restriction on
& movement of goods | Short Term Municipal
Transpor | vehicles in certain & January 2019 Council & Nil
tation areas during day time | Continuous Traffic Police
Manage | and peak hours
ment Ac]tllotr_x to check v}x]s_lt])ly Short Term | January 2019 & | Transport
?hio?xgxgg vreo:t:i:: & continue as Department, Nil
checking Continuous | regular activity | Traffic Police
Action to  check | Short Term | January 2019 & | Transport
overloaded vehicles. & continue as Department, Nil
Continuous | regular activity | Traffic Police
Ensuring commercial ’
vehicles i
husk, carg:‘f " Transport -
construction  debris | Short Term | January 2019 Departmenf, Nil
etc. are properly Traffic Police
covered.
Strengthe | Installation of one
ningof | CAAQMS at Sunder
AAQM | Nagar from  the| LongTerm { August2019 HPSPCB 150.0
monitori | MoEF/CPCB financial
ng Assistance
Up-gradation of
existing NAMP
Stations for
monitoring of 12| LongTerm | June 2019 HPSPCB 50.0
parameters from the
MOoEF/CPCB financial
Assistance
Public - | Issue of advisory to
: gwafe"e , gr‘ig"cco*:{mf“’;‘;"“;‘; Short Term | January 2019 | HPSPCB 2.0
pollution
Involvement of school
and other academic
nstitution i Short Term | January 2019 HPSPCB 1.5
awareness program i
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3.7.4 Monitoring mechanism for implementation of action plan in Sunder Nagar Non-

attainment City:

A committee comprising of following officers shall be responsible for implementation of approved
action plan for the control of air pollution in the respective area and shall submit its report to the AQMC on

monthly basis,

Deputy Commissioner/District Magistrate, Mandi
Superintendent of Police, Mandi

Regional Transport Officer, Mandi

Executive Engineer, HP PWD, Sunder Nagar
Conservator of Forest, Mandi

Deputy Director, Department of Agricuiture, Mandi
EO, Municipal Council, Sunder Nagar

Regional Officer, HPSPCB, Bilaspur

W)~

Dr. Des.. Raj Sharma
Director Agriculture

e T S R

Dr. R. K Pruthi
Member Secretary Commissiondr Transport
HP State Pollution Control Board

p@;@m@%

“W SOSr(E:nv S

47

Chairman
Member
Member
Member
Member
Member
Member

Member Secretary

Qi
Dr. R. K. Pruthi
Director Urban Development

Hans Raj Sharma
Director Industries
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Government of Himachal Pradesh
Department of Environment, Science & Technology

No. STE-E(3)-22/2018 _ Dated: Shimla-2, /7.11.2018

""NOTIFICATION

In compllance to the order passed by the Hon’ble National Green Tribunal,

Principal Bench at Del*t on 08-10-2018 in the matter of Originat Application No. 681 of
2018, the Govemor, Hlmachal Pradesh is pleased to constitute the Air Quality

M@E&.@l_ﬂm& (AQMC) related to air pollution in non attainment cities which
do not meet the National Ambient Air Quality Standards. The Committee shail comprise

of the following officers:-

b)

1. Director, Transport, HP Shimla

2. Director, Industries, HP Shimla

3. Dlrector Urban Development, HP Shimia

4. Member Secretary, State Poliution Control Board, Shimla (convener)

5. Director, Agriculture, HP Shimla
6. Director, Environment, Science & Technology, HP, Shimla

The Terms of reference of the Air Quality Monitoring Committee

The. Air Quality Monitoring Committee (AQMC) shall prepare an action plan within
two months aimed at bringing the standerds of air quality as per prescribed norms
within six months from date of finalization of the action plan of the seven non-

attainment cities of the HP State i.c. Baddi, Damtal, Kala Amb, Nalagarh, Poanta

Sahib, Parwanoo and Sunder Nagar.
The Action Plan shall have the following components:-
The Action Plans may take into account theGraded Response Action Plan (GRAP),

-

the Comprehensive Action Plan (CAP) and the action plan prepared by CPCB as

well as all other relevant factors. The Action Plan shall be forwarded to the CPCB

by 31.12.2018.
The Action Plan will include components like identification of source and its

apportionment considering sectors like vehicular pollution, industrial pollution,

dust pollution, construction activities, parbage burning, agncultural pollution

including pollution caused by burning of crop residue, resxdentlal and indoor

pollution etc. Q
' wlo

- N
kQ/\/\——\
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¢) The actj
) . lon plan’ shall also consnder mieasures for strengthening of Ambient Air
uaitt
Quality (AAQ) mo“‘m“"g and steps for public awareness including issuing of

advi
sory to public for prawem.lon and control of air pollution and involvement of

SC
hools, colleges and other g}ademlc mstltutlons and awareness programmes.

d) The Action Plan will. indicate steps to be taken to check different sources of

pollution Having Speedy, definite and-specific.timelines for execution.
€) The Action Plan should be consistent with the éarrying capacity assessment of the
non-attainment cities in terms of vehicular pollution, industrial emissions, and
: population density, extent of construction and construction activities etc. The
carrying capacity assessment shall also lay emphasis on agricultural and indoor
pollution in rural areas,

Depending upon assessed carrying capacity and source apportionment, the
authorities concerned may consider the need for regulating number of vehicles and
their parking and plying, population density, extent of construction and construction

 activities etc. Guidelines may accordingly be framed to regulate vehicles and

industries in non-attainment cities in terms of carrying capacity assessment and

source apportionment.

By order

. (R.D.Dhiman)
Addl. Chief Secretary (Env. Sci., & Tech,) to the
Government of Himachal Pradesh
Endsts. No. STE-E(3)-6/2016 Dated:Shimla-2 | 7.1 1.2018
Copy forwarded to the following for information & necessary action:- .

1. The Director, Transport, HP Shimla.

2. The Director, Industries, HP Shimla,

3. The Director , Urban Development, HP Shimla.

4. The Member Secretary, Central Pollution Contro

Arjun Nagar, Dethi-110032. ! Boerd Parivesh Bhawan, East
The Member Secretary, State Pollution Control Board, Shimia.

6. The Director, Agriculture, HP Shimla. '

7. The Director, Environment, HP Shimla, \I

v T
Joint Secretary {Env. Sci,, & Tech,) to the

Government of Himachal Piadesh.

i

.;“Z
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H.P. STATE POLLUTION CONTROL BOARD,

“HIM PARIVESH” PHASE-III, NEW SHIMLA-171 009. (H.p)
Phone: 0177 2673766 Fax: 0177 2673018

Minutes of first mecting of the Air

Quality Monitoring Committee (AQMC) held
on 29.11.2018 at Committee Roo

‘ m, HP Secretariat at 11.30 AM, under the
Chairmanship of Additional Chiel Secretary (Environment, Science and

Te"hnOlOgY) in compliance to the Hon'ble NGT order dated 08.10.2018 vide OA

No. 681 of 2018 titled “NCAP with Multiple Timelines to Clear Air in 102 Cities
to be released around August 157,

First meeting of the Air Quality Monitoring Committee (AQMC) constituted vide notification no
STE-E(3)-22/2018 dated 17-1 1-2018 was held on 29.11.2018 at Committee Room, HP Secretariat,
Shimlaat 11.30 AM, in compliance to the Hon'ble NGT order 08.10.2018 vide OA No. 681 of 2018
titted News Item Published in “NCAP with Multiple Timelines to Clear Air in 102 Cities to be

released around August 15, The list of officials attended the meeting is enclosed as Annexure-I.

At outset, Dr. R.K Pruthi, Member Secretary, Himachal Pradesh State Pollution Control Board

(HPSPCB) welcomed the Hon’ble Chairman and other Members of the Committee. The MS,
HPSPCB has also briefed about the purpose of the meeting.

After a brief introduction of members of Air Quality Monitoring Committee, Dr. R.K Pruthi,
HPSPCB presented the background of National Green Tribunal Order Case vide OA No. 681 of 2018
titled News Item Published in NCAP with Multiple Timelines to Clear Air in 102 Cities to be released
around August 15.

Further, informed that as per Hon’ble NGT order dated 08.10.2018, 102 cities in the country have
been identified as ‘Non-attainment cities’ out of which 7 cities falls in the State of Himachal Pradesh
which do not meet the National Ambient Air Quality Standards (NAAQS). The action plan will be
prepared for these non-attainment cities by the respective states within two months ah_ned at bringing
the standards of air quality within the prescribed norms within six months from the date of finalisation
of the action plan. The AQMC comprising of Director, Environment, Urban Development, Industries,
Transport,Agriculture and Member Secretary, State Pollution Control Board has been notified by
Government of Himachal Pradesh vide STE-E(3)-22/2018 dated 17.11.2018.
AL f

e .
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Details of the concentration of PM 10 in the fiou-aiizimment cities of Himachal Pradesh were also

- =

presented to the committee as per detail given below:

f}; Name of Station | 2010-11) 2011-12 2012-13 2013-14] 2014-15] 2015-16 | 2016-17] 2017-18
1 | Sector 4 Parwanco 695 ' 67.8 593 57 56.3 5783 64.6 61.5
2 | Sector I Parwanoo 103.8 101.8 88 78 69 672 74.5 683

Average 87 85 74 68 63 63 70 65
DIC Baddi 1055 | 983 | 107.1 19 | 1185 1544 154.6 | 1924
AHC Barotiwala 1067 | 926 | 99.3 109 | 1027 | 1083 101 142.8
5 | HB Baddi 1054 | 1096 | 101.8 | 124 72.2 103.3 1197 | 1696
Average 106 100 103 117 98 122 125 168
6 | MC Nalagach 89.5 928 | 954 113 99,3 104.1 109.8 145
Average 90 93 95 113 99 104 110 145
7 | RO Damtal 587 | 639 | 712 62 66.4 77 97.3 57.3
RG Mandir, Damtal 742 | 911 | 72 | 1o | 1455 | 1065 | 721 53.6
Average 66 78 94 8, | 106 | 92 85 55
9 | Paonta Sahib 109.1 | 1166 | 1138 96 100.8 90.7 79.6 77.5
10 | Gondpur 163.7 | 1556 | 1674 | 141 1416 | 1601 136.4 92.5
Average 136 136 141 | 119 121 125 108 85
11 | Kala Amb 224.1 | 2438 | 1592 | 148 | 1413 | 1394 161.6 | 1518
12 | Trilokpur 1005 | 956 | 946 78 79.6 78.5 90.2 83.9
Average 162 170 127 113 10 | 109 126 118
13 | OB Sunder Nagar - 71.3 79.3 71 7.5 1 717 732 72.5
I4 | MC Sunder Nagar - 1056 | 98.7 90 93.9 .| 94.8 89.6 | 852
Average - 88 89 81 87 86 81 79

The MS, HPSPCB informed that the State-Board is monitoring the ambient air quélity in the State at
11 towns at 25 locations under NAMP (National Ambient Air Quality Monitoring Program) and air
monitoring results are being regularly sent to the CPCB. The MS, HPSPCB briefed about the Hon’ble

NGT orders as detailed below:

* The action plan to be prepared by the committee will include components like Identification
of source and its apportionment by considering sectors like Vehicular pollution, industrial
pollution, dust pellution, construction activities, garbage burning, agricultural pollution
including pollution caused by burning of crop residue, residential and indoor pollution etc.

*+ Strengthening of Ambient Air Quality (AAQ) monitoring network.

. Steps for public awareness including issuing of advisory to public for prevention and control

of air poliution.



NGT
Rectangle


+ —&~ :
Involvement of schools, colleges and other academic institutions for the awareness
programmes. .
Steps to be taken to check different sources of pollution having speedy, definite and specific
- time lines for execution.
Carrying capacity assessment of the non-attainment cities in terms of vehicular pollution,
industrial emissions and population density, extent of construction and construction activities,
emphasis on agricultural and indoor pollution in rural areas etc.
Depending upon assessed carrying capacity and source apportionment, the authorities may
consider the need for regulating number of vehicles and their parking and plying, population
density, extent of construction and construction activities etc.
* Guidelines may accordingly be framed to regulate vehicles and industries in non-attainment

cities in terms of carrying capacity assessment and source apportionment.

Member Secretary, HPSPCB, further apprised the committee that State Board has launched
plantation Abhiyan in non-attainment cities by planting the Pollution Abating Plants. He also shared
the action plans of non-attainment cities prepared by the respective Regional Officers of the State
Board with the committee. He also informed that the State Board has already requested the Director,
Industries vide letter no 24099 dated 28-11-2018 that the industries having high air pollution potential

based on pollution index criteria and falling under Red category with pollution index score of 60 and

above as per latest CPCB classifications should not be encouraged for establishment and up-gradation

-

in these regions.

After the detailed discussion with respect to the action plan of 7 non-attainment cities following

decisions were taken:

« It is proposed to hire the services of an External Expert from IIT Kanpur to assist the Air
Quality Monitoring Committee (AQMC) for the preparation and finalisation the action plan
for the non-attainment cities in the State. The State Board will initiate the process before 5t

December 2018 and accordingly the engaged External Expert shall attend the next meeting of
AQMC.

Principal Chief Conservator of Forest and Engineér-in Chief, Public Works Department shall

also be included as member of Air Quality Monitoring Committee notified vide notification
no STE-E(3)-22/2018 dated 17-1]

dust etc. QQ z ( )

secﬁm&m @
HP. Sec Shimip -2

-2018 in order to address the issues of plantation and road

e
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To reduce the air pollution from the buming of agricultural waste, Director Agriculture shall
submit the action plan.

In order to reduce the vehicular pollution, the Transport Department shall submit a detailed
action plan/comprehensive policy for:

o Nod—rchstratlon of old v;hlclds: - |
- %« regular Pollution Checks on Vehicles®

» ‘Purchase.of adequate no of Vehicular pollution monitoring eqmpments ina time
bound manner., .

v PR

The meeting ended with vote of thanks by Member Secretary, HP State Pollution Control Board to

Hon’ble Chairman and all members of Air Quality Monitoring Committee.

.m,,/

S e e o P oo " R.DD.Dhiman, IAS
‘ Addxtlonal Chief Secretary (Env Sc. & Technology)
Ser e TArwes 2toedk ras Lo ot T the Govt. of Hlmachal Pradesh

- . .o

L‘ndst."No. HPSPCB (44)[Non-Attamment Cities (Consent Branch) §Li 5 36«“‘1 Dated = }é

Copy forwarded to the following for mformatlon and necessary actmn' " L

i

~1 TheDlrector Industry, ‘HP Shimla. ""_‘ e e T e
-2 - The Director, Transport, HP Shimla. . . R
* 3.. The Director, Environment, Scwnce&Technology, HP Shlmla oL e
- - 4.. The Member Secretary, H.P. State Pollution Control Bogrd Shimla' )
5. The Director,-Urban Development;HP Shimla. B S
‘6. ThéDirector Agriculture HP Shimla = ° R
; "I Pr. Chief Conservator of Forest, Department of Forest, HP, Shlmla.
- 8. ..The Engineer-in-Chief, Public Works Department HP, Shimla. _ )

” .9_ The Member Secretary, Ccmral Pollunon_Control Board Parwesh Bi\a'wan, East Ar_;dn Nagar,

H Delhl- 10032 g E 2 -

- bl 1
.y ¢
- ;... -

N
e udl ARG

setion Officer { Ev.. 867 ) Quind
H.P Secft Shimis -2 L rL. . Dr. RX Pruthi, IAS
. - Member Secretary
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List of Participants of the meeting of the Air Quality Monitoring Committee
held on 29.11.2018 at Committee Room, HP Secretariat, Shimla at 11.30 AM,
under the Chairmanship of Additional Chief Secretary (Environment, Science
and Technology) in compliance to the Hon'ble NGT order dated 08.10.2018 in
matter of OA No. 681 of 2018 titled “NCAP with Multiple Timelines to Clear
Air in 102 Cities to be released around Aungust 157,

S. No. Name of the Official, Designation/Department

1. Sh. R. D. Dhiman, Addl. Chief Secretary (Env. S&T) and Chairman, Air Quality
Monitoring Committee,

2. Dr. R. K. Pruthi, Member Secretary, HPSPCB, Member, Air Quality Monitoring
Commiitee :

3. | Sh.D.C. Rana, Director (Env. S&T), Member, Air Quality Monitoring Committee

4, Sh Hemis Negi, Joint Commissioner (Transport) Representative on behalf of Member
Air Quality Monitoring Commitiee

5. Sh. Anil Thakur, Dy. Director {Industry), Representative on behalf of Member Air
Quality Monitoring Committee

6. Sh. D. V. Sharma, Dy. Director { Agriculture), Representative on behalf of Meniber
Air Quality Monitoring Committee

7. Er. Ajeet Kumar, SEE, HPSPCB, Shimla

8. Er. S. K. Shandil, EE, HPSPCB, Shimla

9, Sh. Jatinder Gupta, Sr. Law Officer, HPSPCB, Shimla

10. | Sh. Shashi Shekhar, Scientific Officer, HPSPCB, Shimla

“11. | Sh. Chandan Kumar Singh, Asstt. Env. Engg., HPSPCB, Shimla

"12. | Sh. Maresh Kumar, JE, Urban Development, Member Special Expert Committee
13. | Sh. Baldev Bharti, sanitation expert, Urban Development, Member Special Expert

Commiliee
14. | Sh. Sandeep Kumar, Asstt. Law Officer, HPSPCB, Shimla

15. | Sh. Pravecn Sharma, Scientific Officer, HPSPCB, Shimla

« HsAL

NN

Section Otticer (- Env.. S&7
H.P. Sectt Shimia -2 |
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H.P. STATE POLLUTION CONTROL BOARD,

“HIM PARIVESH" PHASE-11I, NEW SHIMLA-171 069 (11.p)
Phone: 0177 2673766 Fax: 0177 2673018

Minutes of second meeting of the Air Quality Monitoring Committee (AQMC)
held on 07.12.2018 atCommittee Room, HP Secretariatat 11.30 AM, under the
Chaivmanship of Additional Chief Secretary (Environment, Science and
Technology) in compliance to the Hon'ble NGT order dated 08.10.2018 vide OA
No. 681 of 2018 titled “NCAP with Multiple Timelines to Clear Air in 102 Cities
to be released around August 157,

Second meeting of the Air Quality Monitoring Committee (AQMC) constituted vide notification no
STE-E(3)-22/2018 dated 17-11-2018 and 03-12-2018 was held on 07.12.2018 at Committee Room,
HP Secretariat,Shimla at 11.30 AM, in compliance to the Hon'ble NGT order 08.10.2018 vide OA
No. 681 of 2018 titled News Item Published in “NCAP with Multiple Timelines to Clear Air in 102
Cities 10 be released around August 15”. The list of officials attended the meeting is enclosed as

Annexure-I.

At outset, Dr. R.K- Pruthi, Member Secretary, Himachal Pradesh State Pollution Control Board
(HPSPCB) welcomed the Hon’ble Chairman and other Members of the Committee. The MS,
HPSPCB has also briefed about the purpose of the meeting.

]
After a brief introduction of members of Air Quality Monitoring Committee, Dr. R.K Pruthi,

HPSPCB presented the backgroundof National Green Tribunal Order Case vide OA No. 681 of
2018 titled News [tem Published in NCAP with Multiple Timelines to Clear Ajr in 102 Cities to be
released around August 15 and also briefed about the points on which action plan to be prepared. It

is also informed that web page for accepting suggestions/complaints from the public regarding air

pollution has been developed.

Dr. Mukesh Sharma, Professor, IIT Kanpur briefed about the air study conducted in the Delhi
Region and also share the proposed action plans to be taken in the Delhi region for the control of air
pollution. He also discussed the
A=l —
M—/\-/\ _ :2 ','
Sectiof Uliize; { B, 527 )
MNP, Sect Siimin.? ®

NN
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After the detailed discussion with respect to the action pian of 7 non-attainment cities following

decisions were taken:

IIT Kanpur will submit the acceptance letter along with action plan framing the time period

for conducting the study in 7 non-attainment cities before 12-12-2018.

Director Horticulture shall also be included as member of Air Quality Monitoring
Committee notified vide notification no STE-E(3)-22/2018 dated 17-1 1-2018 in order to

address the issues of open burning of orchards wastes.

Different Departments will share their data with the IIT Kanpur for the preparation of action

plan and further implementation thereof.

The State Board will create a twitter account for the dissemination of Ambient Air data of

the all the monitoring stations.

The meeting ended with vote of thanks by Member Secretary, HP State Pollution Control Board to
Hon’ble Chairman and all members of Air Quality Monitoring Committee. e

"G

R.D. Dhiman, IAS
Additional Chief Secretary (Env Sc. & Technology)
to the Govt. of Himachal Pradesh

Endst.No. HPSPCB {(44)/Non-Attainment Cities (Consent Branch) - ,,? L\ Q54— G%Dated T l 8

Copy forwarded to the following for information and necessary action:

. Pr. Chief Conservator of Forest, Department of Forest, HP, Shimla.

. The Director, Industry, HP Shimla.

. The Director, Transport, HP Shimla.

. The Director, Environment, Science & Technology, HP Shimla.

. The Member Secretary, H.P. State Pollution Control Board, Shimla. .

1
2
3
4
5
6.
7
8
9
1

The Director, Urban Development, HP Shimla.

. The Director Agriculture HP Shimla
. The Engineer-in-Chief, Public Works Department HP, Shimla.

The Director, IT Kanpur.

0. The Member Secretary, Central Pollutxon Control Board, Parivesh Bhawan, East Atjun

Nagar, Delhi-110032. : -

AM@RAR’Q Quidey o

Dr. R.K Pruthi, IAS

,_,———— Member Secretary
Section Officer { Bry, 8277,
H.P Secil Sawéég @ . R/
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List of Partic .
Commiﬁ;':lllti}pants of the 2° meeting of the Air Quality Monitoring Committee held on 07.12.2018 at
Secretary (Eny HP Secretariat, Shimla at 11.30 AM, under the Chairmanship of Additional Chief
(Environment, Science and Technology) in compliance to the Hon'ble NGT order dated

08.10.2018 in matt or
ifi er of OA No. 681 0f 2018 fitled « i inle Timelines to Clear Air in 102
Cities to be released aro 18 titled “NCAP with Multiple Ti

und August 15",

Sr. No. | Name s Designation & Office

1 Sh. R. D Dhiman, Addl. Chief Secretary (Env. S&T) and Chairman, Air Quality Monitoring

5 Committee.
Sh, Rakesh Kanwar, Director, Rural Development

3 Dr. R. K. Pruthi, Member Secretary, HP State Pollution Control Board, Member, Air Quality
Monitoring Committee : : o

4 Sh. D.C. Rana, Director, Environment, Science & Technology, Member, Air Quality Monitoring
Committee :

5 | Sh. Hemis Negj, Joint Commissioner, (Transport), Representative on behalf of Member Air

Quality Monitoring Committee : T
6 Sh. Virender Sharma, Urban Development, Representative on behalf of Member Air Quality
Monitoring Committee

7 Sh. Gaurav Sharma, Geologisl, Industries, Representative on behalf of Member Air Quality
Monitoring Committee

8 Sh. D.V. Sharma, Dy. Director, Agriculture, Representative on behalf of Member Air Quality
Monitoring Committee

9 Dr. Hemant Gupta, CCF (M&E) Ofo Pr. CCF (HOFF), Forest Department, Representative on
behalf of co-opted Member Air Quality Monitoring Committee

10 | Sh. Madan Kumar Minhas, SE, HPPWD, Representative on behalf of co-opted Member Air
Quality Monitoring Committee

11 | Dr. Rajender Thapa, Pr. Scientific Officer, H.P. Council for Science, Tech. & Env. Shimla,

12 | Dr. Mukesh Sharma, Professor, IT Kanpur, External Expert from IIT Kanpur

13 | Dr. MK. Sharma, Scientist D, NIH Roorkee

14 Sh. Dinesh Bhat, Arshiya Consultant, IT Roorkee

15 Sh. Ajit Annachhate, Professor, IIT Mandi

16 | Sh. Ajeet Kumar Ravi, Sr. Env. Engineer, HPSPCB, Head Office Shimlg

17 | Dr. Sharawan Kumar, Sr. Env. Engineer, HPSPCB, Regional Office Paonta Sahib
18 | Dr. RK. Nadda, Env. Engineer, HPSPCB, Regional Office Bilaspur
19 | Sh. A.K. Sharda, Env. Engineer, HPSPCB, Regional Office Baddi
20 | Sh. S.K. Dhiman, Env. Engineer, HPSPCB, Regional Office Una

21 | Sh. S.K. Shandil, Env. Engineer, HPSPCB, Regional Office Shimla
22 Sh. Sandeep Kumar, Asstt. Law Officer, HPSPCB Head Office Shimla

23 | Sh. Atul Parmar, Asstt. Env, Engineer, HPSPCB, Regional Office Parwanoo
24 | Sh. Varun Gupta, Asstt. Env. Engineer, HPSPCB, Regional Office Dharamshala
25 | Sh. Pradeep Moudgil, Asstt. Env. Engineer, HPSPCB, Kully
26__| Sh. Chandan Singh, Asstt. Env. Engincer, HPSPCB, Head Offioe Shimia
27 Sh. Praveen Sharma, Scientific Officer, HPSPCB, Head Office Shimla

28 | Sh. K. S. Bragta, Clerk (Assistant in NGT Matter), HPSPCB, Head Office Shimla

Ao~ — |
Ssction Offcer { Bov., 8&7 |
M.P Secl Shimlg-2 =
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/45, TP STATE POLLUTION CONTROL BOARD,

“HIM PARIVESH” PHASE-III NEW SHIMLA-171 009 (H.P)
Phone: 0177 2673766 Fax: 0177 2673018

Minutes of third meeting of the Air Quality Monitoring Committee (AQMC) held
on 22.12.2018 at Committee Room, HP Secretariat at 11.00 AM, under the

* Chairmanship of Additional Chief Secretary (Environment, Science and

Technology) in compliance to the Hon'ble NGT order dated 08.10.2018 vide OA
No. 681 of 2018 titled “NCAP with Multiple Timelines to Clear Air in 102 Cities
to be released around August 15”.

- P

Third meeting of ti‘l& Air Quality Monitoring Committee (AQMC) constituted vide notification no
STE-E(3)-22/2018 dated 17-11-2018 and 03-12-2018 was held on 22.12.2018 at Committee Room, ’
HP Secretariat, Shimla at 11.00 AM, in compliance to the Hon'ble NGT order 08.10.2018 vide OA
No. 681 of 2018 titled News Item Published in “NCAP with Multiple Timelines to Clear Air in 102

Cities to be released around August 15”. The list of officials attended the meeting is enclosed as

Annexure-l .

At outset, Dr. R.K Pruthi, Member Secretary, Himachal Pradesh State Pollution Control Board

(HPSPCB) welcomed the Hon’ble Chairman and other Members of the Committee. The MS,

i
)

HPSPCB has also briefed about the purpose of the meeting.
After a brief introduction of members of Air Quality Monitoring Committee, Dr. R.K Pruthi,
HPSPCB informed that in compliance of 2" AQMC meeting, IIT Kanpur submitted the proposal for
preparation of action plan of seven non-attainment cities of Himachal Pradesh. The time line
mentioned in the proposal is four months. As per Hon’ble NGT Order the action plan of 7 non- /
attainment cities has to be submitted by the AQMC to the CPCB before 31-12-2018. The Member
Secretary, HPSPCB also presented the drafi action indicating the action points, implementation
period and responsible agencies. It was decided that the State Board will take the assistance of 1IT

Kanpur for execution of the Action Plan in these 7 non-attainment cities.

After the detailed discussion with respect to the action plan of 7 non-attainment cities the AQMC
jointly agreed that the final action plan as prepared would be sent to Central Pollution Control Board

for further review as per Hon’ble National Green Tribunal Orders.

Section Giiroer ( E-_nv 8&7}
H.P Seclt Sumile -2
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The meeting ended with vote of thanks by Member Secretary, HP State Pollution Control Board to
Hon’ble Chairman and all members of Air Quality Monitoring Committee. _ /

Ky,

R.D. Dhiman, JAS
Additional Chief Secretary (Env Sc. & Technology)
v to the Govt. of Himachal Pradesh

3

Endst. No. HPSPCB (44)/Non-Attainment Cities (Consent Branch) - 3£ ogg (Z.f g Dated: 26 "g’—’
— I

Copy forwarded to the following for mform'\tton and necessary action:

The Additional Chief Secretary (Env. Science & Technology) to the Govt. of HP
The Pr. Chief Conservator of Forest, Department of Forest, Talland, Shimla, HP.
The Director, Industry, Bembloe, Shimla HP.

The Director, Transport, Transport Bhawan, Shimla HP.

The Director, Environment, Science & Technology, Near US Club, Shimla, HP.
The Member Secretary, H.P. State Pollution Control Board, New Shimla.

The Director, Urban Development, Palika Bhawan, Talland, Shimia.

The Director Agriculture Krishi Bhwan, Boileauganj, Shimla HP

The Director Horticulture, Navbahar, Shimla HP

0 The Engineer-in-Chief, Public Works Department Nigam Vxhar Chotta Shimla, Shimla.
1.

The Member Secretary, Central Pollunon Control Board, Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.

LA, &

3 Member Secretary
/\@\,\A . ~

Wg )
H.P. Sectt. Shimis - 2

*-“'—'\D?".\‘.c".u‘:‘*!*’!\’:“



NGT
Rectangle


1692

Annexure-1

List of Participants of the 3" meeting of the Air Quality Monitoring Committee held on 22.12.2018 at
Committee Room, HP Secretariat, Shimla at 11.00 AM, under the Chairmanship of Additional Chief
Secretary (Environment, Science and Technology) in compliance to the Hon'ble NGT order dated
08.10.2018 in matter of OA No. 681 of 2018 titled “NCAP with Multiple Timelines to Clear Air in 102

Cities to be released around August 157,

Sr. No. | Name , Designation & Office

Committee.

1 Sh. R. D. Dhiman, Addl. Chief Secretary (Env. S&T) and Chairman, Air Quality Monitoring

Monitoring Committee

2 Dr. R. K. Pruthi, Member Secretary, HP State Pollution Control Board, Member, Air Quality

Committee

3 Sh. D.C. Rana, Director, Environment, Séience & Technology, Member, Air Quality Monitoring

Quality Monitoring Committee

4 Sh. Hemis Negi, Joint Commissioner, (Transport), Representative on behalf of Member Air

Monitoring Committee

5 Sh. Virender Sharma, Urban Development, Representative on behalf of Member Air Quality

Monitoring Committee

Sh. D.V. Sharma, Dy. Director, Agriculture, Representative on behalf of Member Air Quality

Monitoring Committee

6 Anil Thakur, Dy. Director (Inds.) HP, Shimla , Representative on behalf of Member Air Quality

7 Dr. Hemant Gupta, CCF (M&E) O/o Pr. CCF (HOFF), Forest Department, Representative on
behalf of co-opted Member Air Quality Monitoring Committee

Quality Monitoring Committee

8 Sh. Madan Kumar Minhas, SE, HPPWD, Representative on behalf of co-opted Member Air

9 Sh. Kunal Satyarthi, Member Secretary, HIMCOSTE, HP Shimla

10 G. S. Negi, Joint Director, Department of Rural Development

11 Er. V.K. Dhatwalia, SE (P&I)-1& PH Department. HP, Shimla.

13| Er. Sandeep, EE (P&1)-1& PH Department HP, Shimla.

13 Sh. Karam Chand Azad, Joint Director, Department of Horticulture HP, Shimla.

14 Sh. Ajeet Kumar Ravi, Sr. Env. Engineer, HPSPCB, Head Office Shimla

Sh. Chandan Singh, Asstt. Env. Engineer, HPSPCB, Head Office Shimla

15
16 Sh. Praveen Sharma, Scientific Officer, HPSPCB, Head Office Shimla
17 Sh. K. S. Bragta, Clerk (Assistant in NGT Matter), HPSPCB, Head Office Shimla
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 681 0of 2018

IN THE MATTER OF:

News [tem Published In ‘The Times of India’ Authored by Shri. Vishwa Mohan
Titled
“NCAP with Multiple Timelines to Clear Air in 102 Cities to be released around
August 15”

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE DR. JUSTICE JAWAD RAHIM, JUDICIAL MEMBER
HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

f,/’*‘{;xg %, “~Dated: 08% October, 2018.
« S
; p N
s Y
Ao —— 3
ORDER o
Fu Al - &
1- Proceedings in this matter have been initiated om-the basis of a

~,  newspaper item dated 03.08.2018 in the Times of India under the

7o
headmg“‘ “NCAP with multzpl melines to clean air.in 102 cztzes to be

'\”L 2

. released around August 15” 1 Accordmg to the news item;, the National
{ e 1“\: oy

Clean Air Prograrnme ‘f(NCAE) proposes to reduce pollution in 102

~m«%
c1tles where standards of air pollution are if. excess, in the next 10
7 i 7 B o 4

years— 35% : 1n ,next 3 years 50% in next 5 _years and 70 80% in next

A

2. The quest1on«that arises for con31derat10n s whether the timeline of

mandate of law requiring pollution free environment especially when
there is imminent threat to human health as a result of such
pollution. According to a survey, 15,000 persons died prematurely in
Delhi in the year 2016. Delhi was ranked as third in the list of cities

reporting most deaths due to air pollution. Premature deaths in

1 https://timesofindia.indiatimes.com/india/ncap-with-multiple-timelines-to-clean-air-in-102-
cities-to-be-released-around-august-15/ articleshow/65254122.cms
1

SMGﬁW&T 4
H.P Secit




Mumbai, Kolkata, Bangalore and Chennai are reported to be between

5,000-10,000 in 2016.2

3. 102 cities have been identified as ‘Non-attainment cities’. Non-
attainment city is the one which does not meet the National Ambient
Air Quality Standards (NAAQS). The said standards are prescribed
under Section 16 (2) (h) of Air (Prevention and Control of Pollution)
Act, 1981, (Air Act, 1981) vide Notification dated 18.11.2009 by the

Central Pollution Control Board (CPCB).

4. Serious concerns have been expressed in the last four decades about

the need*jtfé restore the standards of the aiwf‘;quelity, in view of the
azi};erse: gffect of air pollution on public healthm.\gS‘lectijkon 20 of the Air

7 .
a A‘ét-,él"981 provides for directions for ensuring standards for emission
E fro;n automobiles by the State Pollution Control Boar;iws ‘*Sec}tion 21 of
Wthe Air Act, 1981 requires Consent to Establish (CTE)" er opyzerate an

- 1ndust_r1_a1 plant in air polluthn control-areas. &C,ondmons for such

oy n 3 J— 1"
r" grant mclude installatiorf of equlpmcnts for control of dir pollutlon
iﬂ . g L E .'x ,{:d f
= use of"spec1ﬁed chlmneys "and=&uch other condltlons as” may be
e A ‘A '-‘T.' r} ““" X ’f?
S s 1% ]
y necessary Sectlon 22 prov1des for control' of 1ndustr1al pollutlon
ot e ey \«‘ £
g e 3 v r
"State‘Boards an»also seek 1n_]unct10n\ agalnst a1r*p011ut10n from any

;twm» “""“’1” 2 l E , :

source under Section 21-A.; Sectlon 31—A empowers a Pollut1on Board

H ” e
e o

to g1ve d1rect10ns ‘to close an mdustnal act1v1ty on the ground of
pollution. It is, lrlewever, well knov;; that the statutory mechanism
under the Air A;t, 1981 has not been successful in controlling air
pollution. The result is that air pollution has been subject matter of

consideration by the Hon’ble Supreme Court and other Courts as well

as this Tribunal.

2https:/ /www.ndtv.com/delhi-news/delhis-air-pollytion-has-gaused-of-death-of-15-000-
people-study-1883022. ﬁ)\

Section Officer { Brv., 827
H.P. Sectl Shimis - ?
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5. Directions have been issued by the Hon’ble Supreme Court for control
of vehicular pollution3, industrial and construction sector pollution?4,
power sector pollution® and agricultural sector pollutions. This
Tribunal also dealt with some of such issues.” CPCB has also issued
directions under Section 18(1)(b) of the Air Act, 1981 vide letter dated
29.12.2015 regarding prevention, control or abatement of air pollution

and improvement of ambient air quality8.

6. A Comprehensive Action Plan (CAP) for air pollution control for NCR
was prepared in pursuance of order of the Hon’ble Supreme Court
dated 06. 2 2017 by the Environment Pollutlon (Prevention and

Control) Authority (EPCA) in consultation w1th the CPCB and DPCC

}
bp “0"5;104.2017.9 The said plan also provides', for enforcement of

1 Graded Response Action Plan (GRAP) notified by the_MoEF&CC on
AK"
+12.01.201719. The GRAP envisages specific steps for different levels of

PV T . . . .. £
{ air quality such as improvement in emission gnd fue} quality and
T T e

e m‘-‘“«*
snon- motonsed transport network parkmg pohcy, “traffic mahagement,

g i s
. g

Y

e

T closure of pollutlng power plants and 1ndustr1es mcludmg brlck kilns,

R Pt , o g f
5 5 v 41
TN *~‘§T‘i . s 7% n"‘-f"
i 354&&,, 2N s 4y
‘: kY MY # ~ g:\ :"- ek §’

iy FSALLL Y E:

3 M.C. Mehta v. Un1on*of India (1985)2 SCC 431,/ M. C Mehta vi Union of Indla (2001) 3 scC
756, M.C. Mehtd¥ v "Union of}gdla (1998) 6 SCC 63, M.C. Mehta v. ‘Utiion of India (2002) 3 SCC
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_~and the poor.H t L

control of generator sets, open burning, open eateries, road dust,
construction dust, etc.

The GRAP categorises levels of pollution as severe plus, severe, very
poor, moderate to poor. The action to be taken rn such situations
includes stopping entry of trucks, stopping construction activities,
odd and even scheme of private vehicles, shutting of schools, closing
of brick kilns, stone crushers, hot mix plants, power plants,
intensifying public transport services, mechanised (cleaning of road,
and sprinkling of water, stopping the use of diesel generator sets,
enhancing parking fees, etc. Implementation of prescribed norms in

the light of legal provisions and court directi‘éns remains a challenge.

N in
The consequence is that India is being ranked h1gh in terms of level of
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pollutlon compared to many other countries w1th enor.mous adverse
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» '/"i—nlfaact on public health. Most victims are children, senior citizens
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M& J ‘A chainber meeting was held in this Tr1buna1 on 05.09.2018 to
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revrew the situation LThe sarne Waslattended by all the Members of the

L o

Tr1bur1a1 representatwes of CPCB, M1n1stry roﬁ, Road Transport and

H1ghways (MoRTH), M1mstry of‘Petroleum and Natural’ Gas, Ministry
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of Env1ronment Forest and- Chmate Change (MoEF&CC) Ministry of
{

Agrlculture Cooperatlon and FarmersNWelfare,u ‘Ministry of Heavy
‘\‘

s e

Industries, States -of Haryana, Punjab;"Uttar Pradesh and Rajasthan,
NCT of Delhi, IIT Delhi, IIT Kanpur and NEERI. In the said meeting,
presentation was given by CPCB to the effect that 102 cities have been
declared as “non-attainment” cities based on study of data from 2011-

2015 and directions were issued by the CPCB to concerned States to

11 https://www.thehindu.com/sci-tech/energy-and-environment/india-ranks-177-out-of-180-
in-environmental-performance-index/article22513016.ece

https:/ /www.ndtv.com/delhi-news/delhis-air-pollution-has-caused-of-death-of;1 5-000-people-
study-1883022
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frame city specific action plansT 73 stich plans were received. 36 were
finalized. 37 are pending. 29 are yet to be submitted.

9. Under the National Ambient Air Quality Monitoring Programme
(NAAQM) of the CPCB, renamed as National Air Quality Monitoring
Programme (NAMP), air quality data is compiled with reference to
notified air standards. Four air pollutants viz. Sulphur Dioxide (S0g),
Oxides of Nitrogen as NO2z, Suspended Particulate Matter (PMio) and
fine Particulate Matter (PMas) have been identified for regular
monitoring at all the locations.!2 In addition to this, there are hundred
and one (101) real-time Continuous Ambient Air Quality Monitoring
stations “(CAAQMS) in 57 cities monitoring 08-pollutants viz. PMio,

PMQ 5, SOz, NOx, Ammonia (NHs), Carbon Monox1de (CO), Ozone (0s)

and Benzene. PM1q are inhalable coarse particles, which are particles
; y
w1th a diameter between PMas and 10 micrometers (um)- and PM2 5 are

o o

~fine particles with a diameter of 2.5 pm or less. Particulates, are the

T i
K = t.x-a& \

e deadhest form of air pollutant due to their ability to penetrate deep
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: ¢ mto the. lungs and ﬁplood streams; unfiltered: The' smaj}eg PM2~5 are
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particularly deadly as___tl:ig}lf:}cath-penetrate deepef»?nto the lungs.

10. As alreadff noted there are f1~02 non—attainm’ent cities where the air

s
4

quahty is worse* than Natlonal Amb1ent A1r Quahty Standards

hm..,: ,,,@,

%, ?Mwh‘.A " ._} H .\

N
consecutlvely in the ‘last five- years The nuxn’ber of cities has

increase‘d frofn; ?i “_‘identiﬁed earlief under the National Air Quality
Monitoring Programme (2011-15). The highest number of cities are in
Maharashtra (17) followed by Uttar Pradesh (15), Punjab (9),
Himachal Pradesh (7), Odisha and Madhya Pradesh (6 each), Assam,
Andhra Pradesh and Rajasthan (5 each), Karnataka (4), Bihar,
Chhattisgarh and Telangana (3 each), Gujarat, Jammu and Kashmir,

Nagaland and Uttarakhand (2 each) and Jharkhand, Delhi,

Chandigarh, Meghalaya, Tamil Nadu and West Bengal {1 each).

12 http:/ /envfor.nic.in/sites/default/files /NCAP%20with%20annex-ilovepdf-compressed.pdf
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11. The list of 102 cities identified by CPCB with status of parameters
exceeded and major sources of pollution are as follows:
St:;te State “Citiies Cities TE Status Major Sources of
Sl Sl n CEE Pollution
No No . .
1 Andhra I Guntur PMTI0 i. Vehicular
Pradesh .
2 Kurnool PM10 . Emissions.
3 Nellore pyio | - Road Dust/Re-
suspension of dust
4 Vijaywada PM10 and other fugitive
5 Vishakhapatnam PM10 emission.
- iii. Air Pollution from
6 Guwahati PMI0 Bio-Mass Burning
iv. Industrial Air
7 Nagaon PM10 i?llgtil?n- ;
. v. Air Pollution from
2 Assam 3 Nalbari PM10 Construction and
9 Sibsagar PM10 Demolition
10 Silchar PM 10 ) Activities,
<3 L vi. DG sets
g ~ Bihar 11 Gaya NA~ [wii. LPG instead of
V) Patoa NE& cBa\d in restaurants/
] T -~ 1 dhabas/ road side
[ ! 13 Muzzafarpur N.A™ . |eateries.
I
[~ Chandigarh 14 Chandigarh PM10 - *
. | .#4 |Chhattisgarh 15 Bhillai PM10 -
i | —
™~ o1
4 1 16 Korba PM10 e kY
” . e \ﬂv - c
e ’aw_fﬁ e ] htel ?'u«_, e
17 700 Raipur N.A=
A = Delni 18 7 ~Del PMIO,NO2| [°_ -
5 Gujarat 19 © -Suat Vs R
20  Amedabad NA N
. - B
- . - 71 Tt Baddi R L7
' T o7 |, . -Damtal [~EMI0 |
T X Kala Amb ~PMIO, |
© 7 || Himachal, |24 Nalagath: w7 | PMIO | ¢
i Pradesh = |- F— — S S
) 25 - Paonta-Sahib E;‘ PM10 !
i [ X N y 7
B 26 Parwanoo __ PM10”
N G =
27 Sunder Nagar PM10
8 28 Jammu ~ PM10
Jammu &
Kashmir 29 Srinagar N.A
9 Jharkhand 30 Dhanbad PM10
10 Karnataka 31 Bangalore PM10
32 Devanagere PM10
33 Gulburga PM10
34 Hubli-Dharwad PM10
35 Bhopal PM10
36 Dewas PM10

Ssction Officer ( Env, 8&T {
HvP SOCR. m’g A
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i Vehxcular B
Indore Emissions.
ii. Road Dust/Re-
Sagar PM10 suspension of dust,
and other fugitive
39 Ujjain PM10 emission.
iii. Air Pollution from|
40 Gwalior N.A Bio-Mass Burning
a1 Akola PM10 iv. Industrial Air]
Pollution.
42 Amravati PM10 v. Air Pollution from
Construction and|
43 Aurangabad PM10 Demolition
Activities.
44 Badl PM10, NO2
adlapur ’ vi. DG scts.
45 Chandrapur PM10 vii. LPG instead of]
coal in
46 Jalgaon PM10 restaurants/
dhabas/ road side
47 Jalna -PM10 eateries.
19 |"Maharashtra | 48 Kolhapur PMID -
49 I:atur PMA0- ] = 1
et :% .| ‘l' ‘
50 Mumbai PM10 =|* 4
2 51 Nagpur PMIO |-~
- 52 Nashik PMIO |
53 Navi Mumbai PM10
ol 54 o PUNE PM10, NO2
~ 2 % -
55 * Sangli PMI0-
1 56“: §plap;ur PMIO
57 Ulhasnagar PM10, NO2|
13 Megf}alaya 58 ‘Byrnihat PM10
T4 f \Nagalahn"cijlf ;V 59 Dunapur x PM 10
Joo 60 T onio “pMi0_
NI, J 61 Angul. - BMI0
k L e ;\.‘.ﬁ’ -
15 Orissa 62 Balasore PM10
63 Bhubneshwar PM10
64 Cuttack PM10
65 Rourkela PM10
66 Talcher PM10
67 Amritsar N.A
68 DeraBassi PM10
69 Gobindgarh PM10
70 Jalandhar PMI10
m’\_/
Sactioft Ofiicer ( tnv 8&T ¢
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. Sts‘;te State i P ‘Status ¢ Major Sources of
. d B Pollution
No *¥No e B T
16 Punjab P71 Khanna PM10 |i. Vehicular
Emissions.
ii. Road Dust/Re-
R 72 Ludhiana PM10 suspension of
73 NayaNangal PMTO dust and other
E fugitive emission.
74 |Pathankot/Dera Baba PM10 R X
iii. Air Pollution from
75 Patiala PM10 Bio-Mass Burning
76 Alwar PMIO  |jv. Industrial Air
Pollution. -
77 Jaipur PMIO |y Ajr Pollution from
T7 | Rajasthan | 78 Jodhpur PM10 Construction and
Demolition
79 Kota PMIO0 Activities.
80 Udaipur PM10 vi. DG sets.
18 | Tamil Nadu 81 Tuticorin PM10 (. LPG instead of
[N coal in
o - restaurants/
19 Telangana ) ; dhabas/ road
’ 82 Hydrabad PM10_ - side eateries.
L 83 Nalgonda PM10 | s
84 Patencheru PM10 F
85 Agra PM10 i
. f
- L s
b 86 == Allahabad PM1Q” N
/ 3 7
=7 87 |- Anpara e
1 R S S,
. . 88| -7 Bareily e 4
£ P e & -
Y 7 895 i Firozabad AN
£ . ¢ T
4 T e e
T £ . 90 ; - Gajraula b
20 {[Uttar Prac‘iesh; 7 s -
i ! P - 91 4 3§Gﬁaéiabhd -
| 92 Jhansi "M 10
a2 < :
- - 93 Kanpur 5 PM10
94 Khurja PM10
95 Lucknow PM1I0
96 Muradabad PM10
97 Noida PM10
98 Raebareli PM10
99 Varanasi PM10
91 | Uttarakhand 100 Kashipur PM10
101 Rishikesh PM10
22 West Bengal 102 Kolkata' PM10, NO2
ant) . pal

>

: ) » ]LQ/LA.,- .
Sectlon Officer { Brv., 88T  °
H.P Sec Shimlg -2




1701

12.

The above chart shows that major violation of standard is of “PM¢”

3
PN
Ky

.

"
4

”

and identified sources are vehicular, industrial, biomass burning,

road dust, construction and demolition, DG sets and road side

eateries. The action plan proposed by the CPCB!3 with the timeline is

Bpresented by CPCB in chamber meeting at NGT on 05.09.2018

N

as follows:
Action Plan: ]
Action Implementati Time Responsible
on period target for agency (ies)
{Short/ Mid Implement
/Long-termy} ation
Source 1. Restriction on Mid Dec. 18 Transport
group plying and phasing Department
out of 15 years old
commercial diesel
driven vehicles.
Vehicles  |.2. Introduction of Mid June,18 Transport
’| cleaner fuels Department & Oil
p -~ (CNG/LPG) for ~ | companies
’ vehicles. s -
. 3. Regular Short March, 18 [*Transport
-~ checking of .Department &
; " vehicular emission Traffic Police
e T and issue of Lo
P Pollution under
Control Certificate
(PUC).
, . 4. Good traffic Mid July, 18 Traffic Police
5 <~ | management -
" including re-
direction of traffic: oy
¢ - movement to’dvoid. |- -
‘ 5.Banon ' _ |'Short April, 18 7 | Transport
registration. of l . Department
[*Diesel driven afito- -
rickshaw /Tempo. - | . .
W -6.:Promotion and ., -{ Mid- June, 18 | Transport
operationalization :Department
g0} | of EEfishaw. N I
. 7. Development of |ong! &% = | Dec/'18, |"MC; UD&HD &
e ["Multi-layer R i _...| District Adm
¥ | parking. P d
8. Rettofitting of Mid ¢ "Dec. 18 Transport
particulate filters il Department
in diesel driven .
vehicle.
9. Checking of fuel | Short April, 18 District Adm &
adulteration R 0Oil Company
10. Monitoring on Short April, 18 Transport
vchicle fitness. Department &
Traffic.Police
11.Periodic Short April, 18 SPCB &
calibration test of Transport
vehicular emission Department
monitoring
instrument
Road Dust | 1. Rcgular cleaning | Short April, 18 MC
of road dust.
~ PRt

—— = 8
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2. Water spraying | Mid ) April, 18 | MC

on road through

tankers

3. Construction of | Long Dec. 18 MC and Road
pucca pavement Construction
along the roads. Department

4. Tree plantation
along the roads.

Long Aug. 19

For

Department of
Environment and

est

5. Development of
green belt in open
areas, gardens,
parks/ community
places, schools &
housing societies.

Lorig Aug. 19

For

Department of
Environment and

est

6. Introduction of
water fountains at
major traffic
intersection/
Golambar/circle.

Long ~ Aug.19 MC

Constructi
on
activities

1.Covering of
construction site.

¢
i

Short April, 18

Building
Construction
Department and
TT e~ | MC.

¢ 2.Transporation of

construction
materials like
sand, soil, stone
chips etc. in
covered system.

Short April?»glé;_%

- _DIS

Transport
Department

trict Adm. &

! ’[jgafﬁc Police.

3. Restriction on
storage of
construction
materials along the
road.

Short April, 18 MC

o

Biomass.
and "
garbage
burning

1.Restriction on: |~

open burning of
municipal

waste, Biomass, |

plastic horticulture.
wasteetc. .. ..

solid |

|-for its d1sposal 3

2. Immediate 11ft1ng
fof solid wastes
generated from. ‘de-
silting® and cleamng
of mumclpal drains

e

o
st
i
=3
w
¥

April 18 | MC

e

3. Transportation ‘of |-

' municipal solid
wastes,
construction
materials and
debris in covered
system.

4. Ensuring,
promotion & use of
cleaner fuel for
commercial
purposes like local
Dhaba/eateries

Long Dec.19

Oil

District Adm. &

Company

Industries

1.Ensuring
installation and
operation of air
pollution control
devices in
industrics

short April, 18

SPbB

2.Ensuring
emission standards
in industries

short April, 18

SPCB

e ——

@@C‘Tﬁﬂ Gﬁkﬁfﬁ .-auu"
H.P. Qectt Shumie -
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13.

-8

cleaner technology
in brick kilns at
five blocks of City
Name Viz. city
Name Sadar,
Danapur,
Phulwarisharif,
Maner and Fatuha
by 31.08.2018

3.Adoption of | Mid -

Aug. 18

SPCB

4. Shifting of
polluting
industries,

Long

Dec. 19

SPCB & Industry
Department

5. ban on polluting
industries

Short

April, 18

SPCB & Industry
Department

Strengthen
ing of AAQ
monitoring

1.Installation of
four CAAQMS at
City Name

A. Two CAAQMS
stations under CSR
funds of CPSU
through Central
Pollution  Conftrol
|/Board at Eco-Park
| and IGIMS,
| City Name premise.
b. Two CAAQM
stations under
State Govt.
financial
assistance-

Mid

Aug.18

SPCB

2. Source
appointment study

Dec. 18

SPCB  *

Public

Awareness

. “wf”fs %

1.Issue of advisory
to public for

control of air
pollution

prevention and P

April, 18

Az, a2
o

pE

SPCB.& SDMA

2. Involvemgnt of
school and; other ~
. it
“institution in y
awareness program

academic ’*‘fnx_ . ‘1 N

3

Aug. 18 g

“[:2. Help line to

1 Comphance of,
gu1delu;1es on D.G.
sets ard: actlor}

I agalnst violation ,”

April, 18

SPCB& MC

¥
-

T
oversee.non

comphances on
aforesdidsissues.

April, 18

-

_|SPCB& MC

The data of non-attainment cities is a matter of concern. Though, the
MoEF&CC has announced NCAP, as noted earlier, the timeline for
bringing down the pollution by 70-80% in next 10 years does not meet

the mandate of law. The time line has to be revised. As per some

studies,

India ranks 177 out of 180 countries in Environmental

Performance Index.14

14 https:/ /www.thehindu.com/sci-tech/energy-and-environment/india-ranks-177-out-of-180-
in-environmental-performance-index farticle22513016.ece
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14. We are thus of the view that emergent measures are required to check

sources of air pollution. Once the standards have been laid down in

the statutory provisions of the Air Act, 1981, all the authorities as well

as citizens are statutorily bound to follow the said standards.

15. A

ccordingly, we consider it appropriate to take cognizance of the

alarming situation and issue directions as follows:

ii.
i

i

e

A

£

All the States and Union Territories with non-attainment cities
must prepare appropriate action plans within two months aimed at
bringing the standards of air quality within the prescribed norms
within six months from date of finalization of the action plans.

The Action Plans may be prepared by::‘six;member committee

comprising of Directors of Environment, Transport, Industries,

R T ora T

5

*Urban Development, Agriculture and Member f‘fSecrptary, State

e N

o

Pollution Control Board or Committee of the conc%fﬁecl,‘,étate. The

~~~~~

Committee may be called Air Quality Monitoring Ggmmittee
(A@ﬁC). The AQMC will function under the overall supervision and

coordination of Principal .Secretary, Environment of the concerned
~ * ‘

- A T * -
State/Union Territory. This may be further supervised by the Chief
B . . P "':‘i R ":"
Secretaries concerned or_their counterpart$:in Union Territories by

P - P -

1id.

-~ ot

ensuring intra-sectoral co-ordination., b
A d

-— % B ¢

The Acfion Plans may fake-info account the GRAP, the CAP and

- L3

the action plan prepared by CPC“B;;g‘ we'IIV as all other relevant
factors. The “Action Plans maywl;e forwarded to the CPCB by
31.12.2018. The same may be placed before the Committee as
directed in direction no. vi. The Action Plan will include
components like identification of source and its apportionment
considering sectors like vehicular pollution, industrial pollution,
dust pollution, construction activities, garbage burning,

agricultural pollution including pollution caused by burning of

crop residue, residential and indoor pollution etc. The action plan

) . _M'\A 12
Section Clilocar { 2rv. SET
M.E Secl Shimig -2
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iv.

V.

s
4
H

vi.

vii.

viii.

-

shall also consider measures for strengthening of Ambient Air
Quality (AAQ) monitoring and steps for public awareness including
issuing of advisory to public for prevention and control of air
pollution and involvement of schools, colleges and other academic
institutions and awareness nrogrammes.

The Action Plan will indicajce steps to be taken to check different
sources of pollution having speedy, definite and specific timelines
for execution.

The Action Plan should be consistent with the carrying capacity
assessment of the non-attainment cities in terms of vehicular
poll,utigﬁ, industrial emissions and popdl?tion density, extent of

construction and construction activities etc. The ‘cdrrying capacity

~assessment shall also lay emphasis on agricultiiral -and indoor

2

.~ ‘pollution in rural areas. Depending upon assessed carrying

capacity and source apportionment, the authorities may- consider
théneed for regulating mumber of vehicles and their parking and

plying, populat1on dens1ty, extent of construcmon and construction

o B ~

activities etc. Guldehnes may~ accordingly be framed to regulate
i o : L 7

iveh1cles and 1ndustrles 1n non attamment c1t1es 1n terms of

u E o
e W ' r’* - },(

carrylng capamty assessment and source apportlonment

" The Commlttee com;prlsmg of ta) Shr1 Prashant Gargava, Member
Secrétary,aéf’%i(ié‘-,i (b) Dr. Mukes}f Khare, Professor, IIT Delhi, and
(c) Dr. Mukesh Sharma, Professc?r‘, IIT Kanpur shall examine the
Action Plans and on the recommendations of the said Committee,
the Chairman, CPCB shall approve the same by 31.01.2019.

The Chief Secretaries of the State and Administrators/ Advisors to
Administrators of the Union Territories will be personally
accountable for failure to formulate Action Plans, as directed.

The CPCB, SPCBs and State Pollution Control Committees shall

develop a public grievance redressal portal for redressal of public

W@—&(’

Secﬁom A
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16. A

complaints on air pollution along with a supervisory mechanism
for its disposal in a time bound manner. Any visible air pollution
can be reported at such portal by email/SMS.

The CPCB and all the State Poliution Control Boards and Pollution
Control Committees shall collectively workout and design a robust
nationwide ambient air quality monitoring programme in a revised
format by strengthening the existing monitoring network with
respect to coverage of more cities/towns. The scope of monitoring
should be expanded to include all twelve (12) notified parameters
as per Notification No B-29016/20/90/PCI-L dated 18t November,
2009 of CPCB. The continuous Ambient™Air Quality Monitoring
s A

"Stations (AAQMS) should be preferred in compal:ispn to manual

monitoring stations. The CPCB and States shall-file a composite

ey
action plan with timelines for its execution which shall not be more

than three months. It is expected that all such AAQMS Eshall be

i ; ;
cohifiected. to central server of CPCB for rgporting -anhalysis of

% A
p— K

results in a form~of* A1r Quahty Bulletin for, general pubhc at
R A

reguldr intervals atleast on weekly basis and*arnb1ent a1r quahty on

T “)

~~~~ i

contmuous basis on e—'pp,lj»tal. MoEF&CC will prov1de requisite
B
funds for tﬁge‘\‘purpos'e. MoEF&CC m:;_'consultat;on with Ministry of
! ;

S

¥ L Lot
Housing and Urban Affai%s'; MoRTH, Ministry_of Petroleum and
a1
Natural Gas, Ministry of Agriculture; "Cooperation and Farmers

Welfare or any other Ministry to lay down such guidelines as may
be considered necessary for improvement of air quality in the

country.

copy of this be sent by e-mail to all the concerned i.e. Ministries of

Environment, Forest & Climate Change, Housing and Urban Affairs,

Road Transport and Highway, Agriculture, Petroleum and the Chief

Secrctaries of all the States and Union Territories for compliance.

-

Saﬁbnfﬁﬁﬁ?fﬁﬁv 287)
H.P Sectt Shimis-2 14
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17.

18.

19.

g

—87~

We understand?:i that some of the Zonal Benches of the National Green
Tribunal have ?lso passed directions on the subject of Ambient Air
Quality and t;l:ie States in those Zones are in the process of
implementatiorr:i: of such directions. Specific reference may be made in
this regard to jliildgement dated 11.08.2016 in O.A No. 33/2018/EZ in
the matter of Sétbhas Datta v. State of West Bengal & Ors. We make it
clear that thlS’ order shall not be considered as an impediment to
those actions but as an addition or supplement thereto for achieving
the object of thiiis order at the macro level and of the said order at the
micro level in t}ije concerned cities.

Needless t'cf sayi‘, that order of National GreenT‘Tribunal is binding as a

decree of Court and non-compliance is actlonable by way of punitive

e
@‘ o

¥ action 1nc1ud1ng prosecution, in terms of the Natronal Green Tribunal
"Act, 2010. *

i . -~

The CPCB ma'y compile the data and furnish the same to this

L Tr1buna1 by ema11 at filing. n,‘zt@gmaﬂ com on or before 15.2.2019.

20. Put up: for con51derat1on~1n the lastiweek of February, 2019.
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Al #.P. STATE POLLUTION CONTROL BOARD

F e

e “Him Parivesh” Phase-TIL New Shimla-171009 (H.P)
e Phione; 0177 2673766, 267374 eniail: mshppebigmail.com

Mo. HPSPCB/NGT/681 of 2018/National Clean Air Programme/2024/Vol
A g3yp Dated:- g, g 2024
o

The Member Secretary,
HPSPCB

Subject: O.A. No. €87 of 2023 titled ‘Air Quality Index in various Cities’ pending
hefore the Hon’bie NGT, New Delhi -Reg.

Sir

Reference o your UO Note No. PCB/ (DL 364) OA No. 687/ 2023 1677-78
dated 20.05.2024 on the subject cited above. In this regard please find enclosed

the information pertaining to Waste Management Division-l for further necessary
action in the subject matter.

Thanking you.

Yours faithfully

Encl.: - As Above @E‘i
Er. Chandan Kr—8fngh

Environmental Engineer

W ' HPSPCB
A\ A~

e

Saclion Offcer { Brv.. 88T
H.P Secit Shimig -7
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Status Note in view of Hon’ble NGT order in O.A. No. 687 of 2023 titled ‘Air Quality Index in
various Cities’ pending before the Hon’ble NGT, New Delhi

The work of carrying out Source Apportionment Study was awarded to IIT Kanpur on dated 4.06.2019
for Non-attainment Town Baddi. IIT Kanpur submitted and presented their final report to State on dated
20.07.2023.

As per the Source Apportionment study of Non-Attainment Town Baddi, based on the PMF (Positive
Matrix Factorization; USEPA’s PMF5.0) modeling results and their critical analyses, the following
inferences and insights are drawn to establish quantified source-receptor impacts and to pave the path
for the preparation of an action plan. The important inferences are:

« The relative sources contributions of PM10 and PM2.5 in ambient air quality are generally the
same. The sources (% contribution given in parenthesis for PM10 - PM2.5 to the ambient air levels)
include secondary inorganic aerosol (SIA) (13 — 14%), industrial and combustion (21 —22%), soil
and road dust (24 — 17%), MSW burning (8 — 8%), vehicles (12 — 15%), and biomass burning (14
—17%).

» The most consistent sources of PM10 and PM2.5 are vehicles, soil and road dust and industrial
emissions. On average, the other sources may contribute more (or less), but their contributions vary
from day to day. The most variable source was MSW burning, followed by SIA. Biomass burning
was consistent in PM2.5, but it was not true for PM10.

» Soil and road dust contribute 24% in PM10 and 17% in PM2.5, showing high variability in the
city, which infers that the road condition in the city is not up to the mark. It indicates that most
parts of roads and kerb-sides were poorly maintained.

Fig. City level source contributions to PM10 and PM2.5 levels
(a) PM,, Mean: Baddi

Coal (b) PM, 5 Mean: Baddi

industrial+ combustion, Biomass, 25,

: o
Biomass, 29, SIA, 23, 11% 17%

cambustion, ,
13% 48,22%
» ££70 Vehicles, 20, SIA, 17, 12%
Coal 14% ‘\
combustion, V ! T »_

20,9% 3 -

y ‘\\\ N

. - Soll and Road ~
MSW Burning,

Vehicles, 22, ﬁ dust, 51, 23%

10% i
MSW Burning,
26, 12%

Industrial+
combustion,
32, 22%

19,13% Soif and Road
dust, 21, 14%

Air Quality Monitoring Committee (AQMC) was notified on 17.11.2018 by Government of HP
comprising of Director, Environment, Director, Transport, Director, Industries, Director, Urban
Development, Director, Agriculture and Member Secretary, State Pollution Control Board and this
committee was to function under overall supervision and coordination of Principal Secretary,
Environment and further supervised by Chief Secretary.

City Level Implementation Committee for all towns were notified with Deputy Commissioner/ District
Magistrate, as Chairman.

The AQMC conducted three meetings and the Action Plans for all above towns were prepared and
submitted to the CPCB by the State Government on 31.12.2018. The action plan for control of air
pollution in Non-Attainment Town Baddi was appro;zPed by the CPCB on 12.2.2019 and further

submitted to the Hon’ble NGT.
AN =
saction Officer { E. 871
1P Sectt Shimlg - 2
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Further, Since FY 2021-22 Non-Attainment Town Baddi has received NCAP funds upto 3.12 crore out
of which about 2.6 crore has been utilized thus overall utilization of funds as about 82% (detailed
status of utilization of funds is enclosed as Annexure-A). Out of the total funds received about 48% is
being utilized for the construction of pucca roads Providing and laying of Interlocking paver, repair
and niaintenance of roads etc. in order to address the soil and road dust emission as highlighted in
Source Apportionment Study.

Due to the continuous efforts, implementation of action plans and utilization of NCAP funds, the air
quality of Baddi has increased significantly

Progressive Reduction of PM10 taking 2017-18 as base year

Sr. No. | Year Annual data of PMio pg/m3 | Remarks
1 2017-18 | 168.26
2 2018-19 | 166.1
3 2019-20 | 133.6
4 2020-21 | 121.7
5 202122 [ 129
6 2022-23 | 142
7 2023-24 | 88.47 47.42 % decrease
from FY 2017-18
Annual data of PM10 pg/m3
180
160
140
120
100
80 -
60
40
20
0
2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24
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Annexure-A
Funds Received in FY 2020-21
Funds Received to Baddi and Nalagarh: 3 Crore
Funds allocated to Baddi: ¥ 1,88,47,714.28 /-

Utilization status: -

Department Action Plan Approved Fund Total Funds utilized
, Allocation
HPSPCB Source apportionment study ¥ 31,77,478.28.00 /- T 31,52,285.71 /-
of Baddi
Installation of CAAQMS % 96,70,236.00 /- 96,70,236.00 /-
| MC Baddi Making Pucca Berms on % 20,00,000.00 /- ¥ 20,00,000.00 /-
roads of MC Baddi Area
BBNDA C/o Pucca Berms/ Shoulders ¥ 40,00,000.00 /- ¥ 40,00,000.00 /-
on road from Allembic
Chowk to Hill Top industrial
Area GP Bhatolikalan, Tehsil
Baddi, District Solan HP

Total ¥1,88,47,715.28 /- ¥1,88,22,521.71 /-

Funds Received in FY 2021-22
Funds Received: ¥ 20,28,860.00 /-

Utilization status: -

Department Action Plan Approved Fund Funds utilized
Allocation
Industry Providing and laying of Interlocking paver %20,28,860 /- ¥20,28,860 /-
Depit. on berms in Industrial Area Baddi 3
Total % 20,28,860 /- % 20,28,860 /-

Funds Received in FY 2022-23
Funds Received: ¥ 52,00,000.00 /-

Utilization status: -

Approved . .
Department Action plan - I;il‘)und ¥unds utilized in
‘ . FY 23-24
Allocation
AJ/r abd M/o road from Gate Housing Board,
Phase 1 and 2 Chowk Road towards Chakkan
Road
A/r and M/o Road from Sai Mandi towards
. | Shiv Mandi, Baddi
MC, Baddi A/r and M/o road from Water Tank towards ¥ 34,006,023 %30,00,000.00 /-
CHC adjoining road, Ward No. 1-2, Baddi /-
Beautification of road by P/l 80mm ISI Mark
tiles near Khera Mandi main Road, Watd No. 5
Baddi Qtae/teld




Beautification of road by P/L 80 mm ISI Mark
tiles from Labor Chowk toward Chakkan Road,

—9—

-~

Baddi

HIMUDA

Providing CC Pavers near HIMUDA shopping | ¥ 17,93,977
comoplex Phase 1 and 2 Baddi

/-

¥16,00,000.00 /-

Total

3
52,00,000.00
/-

% 46,00,000.00 /-

Funds Proposed in FY 2023-24

Funds sanctioned: - 50 lakhs

Funds received:

45 lakhs

Department

Action Plan

Fund Allocation

Funds utilized

MC, Baddi

Repair of road with path extension from
Gandhi Chowk toward Tehsil Office Baddi

% 23,62,255.00

Under Process

HPPWD,
Baddi

a.

Providing, laying, spreading and
compacting stone water bound
aggregates of specific sizes to
macadam  specification  including
spreading in uniform thickness, hand
packing. rolling with Smooth wheel
roller 80-100 km in stages to proper
grade and camber, applying and
brooming, stone screening/binding
materials to fill-up the interstices of
coarse aggregate, watering and
compacling to the required- density
grading 2 as perTechnical
Specification Clause 405.

Providing and Laying of interlocking
concrete block’ pavement having
thickness 80 MM as per drawing and
drawing and technical specification
clause 1504.

Earthwork in excavation for structure
as per drawing and technical
specifications Clause 305.1 including
setting out, construction of shoring and
bracing, removal of stumps and other
deleterious of material sides and
bottom disposal and up to backfilling a
lead of 50 in trenches mitr, dressing
with excavated suitable material.
Ordinary soil up to 3 mitr depth
including carriage of all labor,
equipments and materials to various
locations through and all incidental all
modes charges of transportation in all
leads, lifts and all incidental charges

Providing and laying cement concrete
1:6:12curing complete including the

226,37, 745/-

Under Process

Under Process

Under Process

Under Process

Ao~
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cost of form work plain/reinforced
concrete in retaining walls, breast walls
as per drawing and HP.PWD Technical
Specification. including carriage-of all
labor, equipments and materials to
various locations through all modes of
transportation in all leads, lifts and all
incidental charges

Providing concrete for plain/reinforced
concrete in open foundations complete
as per drawing and technical
specification Clause 802,803, 1202&
103 including carriage of all labor,
equipments and materials fo various
locations through all modes of
transportation in all leads, lifts and all
incidental charges. P.C.C. Grade
M20(1:2:4)

Under Process

¥50,00,000.00

Adcterde sl

Sachon Offosr { Env.. SET

H.P Sectt Shumia -2
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